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Title: Discussion on the Demand for Grant No. 31 under the control of the Ministry of External Affairs (Discussion not
concluded).

MR. DEPUTY-SPEAKER: The House will now take up discussion and voting on Demand No. 31 relating to the Ministry of
External Affairs.

Hon. Members present in the House whose cut motions to the Demands for Grants have been circulated may, if they desire
to move their cut motions, send slips to the Table within 15 minutes indicating the serial numbers of the cut motions they
would like to move. Only those cut motions, slips in respect of which are received at the Table within the stipulated time,
will be treated as moved.

A list showing the serial humbers of cut motions treated as moved will be put up on the Notice Board shortly thereafter. In
case any Member finds any discrepancy in the list, he may kindly bring it to the notice of the Officer at the Table
immediately.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the
third column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to
complete the sums necessary to defray the charges that will come in course of payment during the year

ending the 315t day of March, 2012, in respect of the head of Demand entered in the second column thereof
against Demand No. 31 relating to the Ministry of External Affairs."

Lok Sabha

Demands for Grants-Budget (General) for 2011-2012 submitted to the vote of the Lok Sabha

No. Name of the Deamnd Revenue Capital
1. 2. -- 3.
31. Ministry of External Affairs 6314,97,00,000 791,00,00,000

SHRI JASWANT SINGH (DARJEELING): Mr. Deputy-Speaker, Sir, I rise to initiate the discussion on the Demands for Grants
of the Ministry of External Affairs for the current year.

Firstly, we meet under rather unusual circumstances. Therefore, with a saddened sense of what has recently occurred in
Japan, it is cataclysmic in a sense that Japan has suffered, simultaneously an earthquake; a Tsunami; a potential nuclear
meltdown of enormous dimensions, plus also, in South West Japan, a volcano has erupted. I do not know of any
circumstances in which such a combination of destructive factors have ever visited any country. Of course, the House has
already given voice to its views; obituaries have been mentioned. It is also necessary for me to refer to what the hon.
Prime Minister has mentioned in the House yesterday as preliminary observations on what has taken place. I will be
reverting to that in a moment. It is sad that we meet under such circumstances.

I am further saddened, though it is not usual to do so in such debates, at the loss of an officer of distinction who had
worked with me and was currently in Turkey as our Ambassador, Raminder Singh Jassal. Raminder worked with me when I
was in the NDA Government assigned with the responsibility of this Ministry that is External Affairs. He was the Spokesman
of the Ministry of External Affairs, who conducted himself with great distinction during the Kargil conflict. Thereafter, he
went to Israel on his own choice and then went to the United States where he developed a malignant tumour of the brain;
from there he was sent to Turkey. He came to meet me sometime back; he was hopeful; but somewhere as his colleagues
informed me, the chemotherapy that he was undergoing went wrong and he died. It is unusual for the Ministry of External
Affairs, but not so in the Ministry of Defence where, too, I have had the great honour and distinction of serving, to
remember officers who have served the nation.

As I do remember Raminder's services to the country, I also wish to comment on the great courtesy that was shown to
Raminder by the Government of Turkey, in that their distinguished Foreign Minister came to the Raminder's house to
remember; the Government of Turkey provided a Turkish Air Force plane to carry the body. I wish to take this opportunity,
through the hon. Minister, to express great gratitude to the Government of Turkey for this act of great civility towards a
distinguished member of the Ministry of External Affairs of India.

Earlier, we lost another officer who was our Ambassador in Rome. He too died of cancer, Arif Khan. But that was in Italy
and we can scarcely expect that Italians will treat or provide the same kind of courtesy as an Asian nation like Turkey has



done.
That is the pain that accompanies my initiation of this discussion.

But after that, I have to share with you a sense of unreality about this discussion because I do not know in reality what we
are discussing. I do commend very warmly and sincerely the work that a distinguished paper of the South The Hindu has
done in letting the country know the reality of what is transpiring in the name of the country's foreign policy. When I say a
'sense of unreality', it is because I do not know, after reading only the first excerpt of the Wikileak excerpts as to what the
actual policy of the Government of India is. If I read the Wikileak's documents against what the Ministry of External Affairs
has given out, and it annually does so — I have also done the same; I do not hold it against the Minister, I tried to change
the methodology but I did not succeed -- I do not know Sir, whether to treat the document of the Ministry of External
Affairs as fiction. Sir, you can scarcely expect us in this Assembly to say that this is a fictional or notional policy. I mean no
disrespect, personal or otherwise, to the distinguished Minister of External Affairs, a gentleman of distinction and repute.
But I am struck by the question: who actually is the Minister of External Affairs? Because I cannot, when I go through only
some of the Wikileak documents and more are yet to come, I find that at various levels policy is being formulated and
discussed so much so that and at times I am struck by an unreal sense, that perhaps our policy in its essence, in its reality,
and in the import of the focus of policy, it is not New Delhi that is finalising our policy. It seems to be Washington or
elsewhere that it is being done. This is not acceptable.

I will illustrate what I am saying by only some of the examples that have now come out and, therefore, I find it necessary,
without meaning any disrespect whatsoever to the hon. Minister to caution the Government that more such documents will
come. I do commend the Editor, the staff and the team of The Hindu that have brought to the notice of the rest of the
country because it is an act of great public service. But what it leaves with us is a sense of unreality and I will read out to
you an excerpt. It is only an excerpt from the Ministry of External Affairs which puts across to us and to the rest of the
country, exactly what is reported all about. But first the Report of the MEA says in the Introduction and Synopsis: "The
Annual Report informs us that it is dedicated to the furtherance of our national security and developmental priorities in a
globalized and inter-dependent world." These are mystifying sentences when I compare them with the reality of what
actually now obtains. The MEA asserts that it is committed to 'safeguarding of domestic priorities of sustained growth' etc.
etc — the clichA© phrases of the present Government. I appeal to the Government and I appeal to you, I appeal to the
House that we need a real debate on the Ministry of External Affairs after all the Wikileak documents have finally emerged
and we know the reality of how this policy is being managed. It is only then that the discussion on the Ministry of External
Affairs will bear a relevance with actual reality.

I do not want to read and take the time of the House by further quotes from the excerpts of what the Ministry of External
Affairs itself has said so let us proceed.

We need to address the question today under three levels. I personally think, the first and primary is the conceptual
challenges that India faces today in addressing the concerns and challenges of today, globally and regionally. Also, I think,
it is necessary to address what I call “the housekeeping issues'. Housekeeping issue principally are three at the moment.
One is of course perennial shortage of interpreters and officers, which is there partly in the Ministry's Report, this has
always been there, and it is a telling fact, a sad fact that we do not have sufficient interpreters' and officers' strength.
Therefore, for our country, a country like India, the number of Missions that we have, this is not sufficient.

There are other issues that have come up, and our distinguished Leader of the Opposition, Sushma ji has been rising this
every time. It relates to the Tri-Valley University students who are currently in the United States of America. She very
kindly gave me some of her correspondence. The Attorney who has been hired has written to the President of the United
States of America. The issues are pointed and specific. There are some discrepancies between actuality and what the
media is reported — the transfer is under process — this needs to be sorted out. The students have been in touch with our
Embassy. Their Attorney is in touch with the President of the United States of America. Even today, three of the students
are Radio Tagged on the ground that they do not have a landline telephone. This is unacceptable, Mr. Deputy-Speaker,

particularly after hon. Minister having given assurances. It is clearly mentioned here that even today many of the students
are under detention even after 33 days. I do appeal to the hon. Minister. We have official staff there; Consular staff is
there; the Ambassador is there. Surely, it does not take 33 days for the voice of India to be heard particularly when a
notice has been issued, and the kind of conversation and exchange that have taken place.

Now, students have also been asked to give bonds ranging from 3,000 to 15,000 US dollars. It is impossibility. Girls
are also not being given consideration or relief. I do not want to labour this point as it has been raised a number of times.
Please do address it, Mr. Minister.

I have also mentioned that there are, in a similar fashion, the victims of Katrina. I do not know the exact figure but it
is said that around five thousand labour were, especially imported into Florida with assurances of nationality, employment,
etc. Rather than any of that having been met, they are now running from pillar to post and there is nobody to help them.
This again is a routine Consular action. May I appeal to you, Mr. Minister, please make an attempt? They are Indian citizens
till such time as they acquire US nationality and they must be assisted.



Coming to the conceptual overview which I want to share, but before that as and I have served in the Ministry,
please change the pattern of the Annual Report, to cover some atleast of the conceptual, too. It is a matter of approach to
issues that is the present Report, I find somewhat deficient in that regard. I submit it, Sir with a great sense of
responsibility and restraint that India currently lives through possibly the most dangerous, the most unsettled, and the
most uncertain period that we have experienced in the last 60 years. Our internal and external security is imperilled as
never before. I would, as I proceed attempt to explain as to why I say so. So far as the internal security is concerned,
indeed even the distinguished hon. Prime Minister has himself voiced a similar sentiment.

The second aspect of the conceptual, each of these I would elaborate, not at great length but briefly, please take
note and I mentioned this to the Ministry of External Affairs, and it has distinguished and able officers; as if I examine the
global situation, I find that as of the end of the Cold War, particularly after the conflict in the Balkan, which Balkan are
really like a piece of indigestible med in the bowels of Europe; the entire aspect of conflict has begun to centre in Asia -
whether it is a nuclear question or the questions of conflicts — all questions of Intra-State to International conflict, are
focussed on Asia. It is Asia that is the focus and centre of gravity of global conflicts. It places India on a particularly
important crossroad. And it is this crossroad, which I will refer to subsequently also. India, Sir, is located at the crossroad

of collapsed Empires. Amongst the many Empires that collapsed in the 20t Century, the forces that collapsed have caused

significant consequences for India. At the beginning of the 20th Century, the China dynasty collapsed and the whole of the
East of India suffers, even today as a consequences of that. In the 1920s, the Ottoman Empire ended. I believe, it was that
doctrine of cutting up of land of drawing lines in sand and creating states, through the Treaty of Versaillies and Services, as
I said, was introduced partition and nations were born. This resulted in the end of the Mesopotamian campaign and the
birth of artificial nations of which the third collapse in 1947 of the British Empire resulted in the partitioning of India. And

the fourth was towards the end of the 20t century, the beginning of the decade of 1990s this was the Soviet empire. Each
of these four empires and their collapse has left very serious consequences and India sits on the crossroads of the
consequences of these collapsed Empires. If you examine, Mr. Minister, the challenges, conceptual or otherwise, in

practical term, what we face today in India, by way of external challenges, it is the consequences of all these. I do not wish
to elaborate the point. I have not the time; it is also perhaps not the occasion. But this is a global reality that we are today
confronted with. This should disturb my friends in the Treasury Benches but that is true is a historical reality; it is proven by
historical developments then,Sir, unlike any other policy of any Government, policies that deal with external relations,
foreign policy have consequences that last over generations. Not so, the other policy matters, they can be corrected. May I
say, with pain and submit to the House that India today suffers, along with the aspects that I have pointed out, conceptual
or otherwise, the shift or the focus of central of gravity of conflicts, the crossroads of conflicts, we are today the inheritors
of the collective and continuing mistakes of the ruling Congress Party.

Let me list them to you, Sir, very briefly. Firstly, I believe, a great wrong was done in the partitioning of the country
in 1947. We continue to pay the price of that. The next was the problem of Jammu and Kashmir, which has remained
unresolved and transferred to posterity, as a kind of continuing problem in India. The third — and I do not list them in terms
of hierarchical importance, but just as the effect of them — was in the 1950s. Early during the Independence, we accepted
the domination of the People's Republic of China over Tibet and we continue to pay the price for that. Then, in the 1980s,
we introduced Sri Lanka as an additional problem for India.

I remember it very well, Sir, and it saddens me immensely to now recollect it. Late Mrs. Indira Gandhi, was the Prime
Minister; I was even then a Member it does not delight me to say that this is my eighth term in Parliament. I remember
mentioning this to the late Prime Minister. She was a very distinguished Indian. She was a personality who did not easily
brook young Members of Parliament to questioning her. I had mentioned to her saying, "I hope, Madam, that the country's
Sri Lanka policy is not being formulated in Madras." It was then called Madras. She was very irate. She got up and said,
"What non-sense is the Member is talking?" It was an unparliamentary word, but I let it pass because the fact remains —
you know that as well as I do — that we planted the seed of trouble, and we had planted it in such a fashion that just the
other day, the Prime Minister of Sri Lanka informed publicly that the LTTE camps are being run in India, still. Of course, he
retracted from it and he withdrew it, but the mentality remains unaltered.

As we had dealt with the issue, I do not say this casually, all Governments would have dealt with it; but the earlier
Government did deal with the issue of Sri Lanka; it did deal with the issue of our fishermen, but today the manner in which
our fishermen are being shot, it is no longer a partisan issue. It is no longer an issue which we weigh in the scales of
relative vote advantage. It is in that sense that Sri Lanka, today is one of the contributions of the Congress Party to the
polity of India, as a continuing foreign policy problem.

As if that was not enough, then you introduced Nepal. I cannot conceive of a greater tragedy than the manner in which this
very UPA Government handled the challenge that we continue face in Nepal, and the manner in which it has addressed it
repeatedly. On several occasions, I sought to caution the hon. Prime Minister by saying, "Please do not travel this path; it is
a path full of disasters." I had also cautioned him, and then publicly said so that I find it very strange that the Government
is now outsourcing the management of its foreign policy to distinguished representative of the Communist Party (Marxist). I
do not wish to name him. He was sent as the Government emissary when the Maoists were ascendant in Nepal, to find an



answer to what was happening. It is a great wrong that they have done; all these are great wrongs that they have done. 1
do not mean the hon. Minister personally; he is a later entrant. But all these great wrongs today weigh upon India and the
citizens of India, who have inherited the consequences of those great wrongs.

Sir, I will now very briefly cover what is happening in each of our neighbourhood because principally it is a question of the
neighbourhood. The Prime Minister has voiced his concern, I have on several occasions said so, that India's neighbourhood
is disturbed as never before in the last 63 years. If I am not mistaken, the distinguished Minister of External Affairs has also
given voice to similar concern. This is not a value judgement. This is an assessment of the reality that we are today faced
with. I cannot address this question fully until at first I share with you as to whatour neighbourhood is.

Neighbourhood is not just a geographical concept. I sit in your neighbourhood, hon. Minister, and this is also my
neighbourhood. But there is also, strategic conceptual neighbourhood where the footprint of India is still visible. How can I
treat Uzbekistan, as anything else but my neighbour because somebody from Andijan, Uzbekistan and I went to that village
just to see who was this Babur who came and changed the course of my history? In Khiva I have found instances on Indian
steps. In the middle of Vietnam there is a forgotten Kingdom called Champa. In Champa Chinese and Indian influences
meat. They are all in our neighbourhood. We forget them today. I speak to my friend of the turmoil that today afflicts the
Arab world. They say that they do not interfer as they are not ours. I am sure, the learned hon. Minister knows that till
1930 the legal tender in Kuwait was a rupee. In 1838 the first expeditionary force that went out of India was to Aden. It
was East India Company that sent them.

I do not mind sharing with you, Sir, that during the Gulf War, I got reports, I had been shifted from MEA to Finance,
that in Basra they were preferring the Indian Rupee rather than the Iragi Dinar. I tried to put a stop to it because it was a
completely uncontrolled currency movement. Why do I say this? Please do not under-estimate or under-define the great
neighbourhood of India. In that great neighbourhood of India, there are great civilizations.

I used to inform and advise the distinguished members of the Ministry of External Affairs that the first country that
Indians should visit is not the West or Russia but the great centres of civilisations like Baghdad, Turkey and Egypt. It is
these three with which India has had historical relationship. They are our neighbourhood. That is why Sir, when I talk of
neighbourhood policy I am talking of this entire region.

There is a reality which is that today the importance of the Atlantic that and the Pacific is declining. It is the Pacific
and the Indian Oceans that will be the dominant oceans. It is to there that we have to readdress ourselves. I am sorry that
I am raising all these because I find that the Ministry of External Affairs is doing only surface talking. I suppose it cannot be
anything else.

I will very briefly talk about Nepal. We have brought about this disaster on ourselves and I think somewhere we are
all collectively responsible. For me, to charge the UPA Government alone with this problem would be improper. We sit in
this assembly and I do not find a single occasion when my friends or anyone of us has voiced a great concern about what is
happening.
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I raised this question earlier and I raise it again. I am astounded at the total unconcern of the UPA Government
firstly at the changes that they have brought about in Nepal and secondly, as you know Mr. Minister, in the end of May the
constitution-making efforts will collapse. I do not wish to name the hon. Prime Minister of Nepal or its Assembly or any
other Nepal politician but you know very well that if at the end of May, there is no Constitution there, then going by all the
arrangements that have already been arrived at between the Maoists and a break away faction of the United Marxist
League, it is entirely possible that the Maoists are again in office in Nepal. What will happen then? What will happen to
Nepal Army? If you permit the Maoisation of Nepal Army, you are causing such a great wrong to India which history will
judge and never forgive you for. I do not wish to persist further.

I have excerpts here but I do not have time to go through them about where is Nepal heading. What is your initiative that
you are taking to prevent disaster and particularly the Madhesi area? Of course, Nepal is our neighbour but it also adjoins
Uttar Pradesh and Bihar. There is movement of people, the inter-marriages, cultural exchanges, etc. Varanasi was a great
centre of learning for the people coming from Nepal.

I now wish to refer to Pakistan but before I do so, I wish to just add two more sentences. One is that I do along with all
the other great wrong that has happened in Nepal because of the inaction of this Government, what you have done is as
great a mistake as what was done in the fifties in Tibet. You have brought the people of the Republic of China almost to the
plains of Uttar Pradesh and Bihar If you do not reflect upon what I am saying, and if you do not reflect upon the
consequences of the policy that you have talked about, then I am afraid history will judge you. I do not know where I will
be but somebody from Rajasthan would still be here in this Assembly, or some of you would be here, I do not want that
coming generations to suffer as we have suffered from the consequences of your earlier policies. So we created India's



Frankenstein Monster in Nepal. It is not my phrase. We know that this is the phrase that was being used by the then US
Ambassador in Nepal. I am grateful to 'The Hindu' again for making it available to us. There is much more of this to come.
The American Ambassador to Kathmandu says, if you like me to quote:

"We need to do more to keep the Indians in lockstep with us. I coordinate closely with my Indian counterpart
here and in private he pushes the exact same message."

I will give you other examples. While in private the distinguished officers of the MEA often tried to correct what the political
leadership here in Delhi was doing as they were unable to follow it. I do not want to keep labouring just this point.

Let me take you to Pakistan. More will come. I am struck by pointing out the anomalies of the policies on Pakistan. What
exactly is your policy? It is because it is very confusing to move from one spririt to another. We were earlier informed that
we are dictated by the Simla spirit and from the Simla spirit we kept moving till we came to the Sharm Sheikh and the
latest I think, is now the Thimpu spirit. I am intrigued by the geographical delineation of our policy.

Sir, here I have the statement of the distinguished Ambassador of the United States of America who is informing his own
country, about a person who is now the distinguished Governor of West Bengal, how after the Prime Minister, the Prime
Minister of India, spoke of India's "shared destiny" with Pakistan; the NSA, said "you have a shared destiny, we do not".
Now, if the National Security Advisor of India and the Prime Minister of India do not see eye to eye on as important
question as Pakistan, then what do you expect us in the Opposition to be doing? Where are you standing as a Government?
Is it as an individual when it comes to Pakistan?

Sir, I will read a portion as. I do not wish to give my personal views. I do have them I have worked for and I do aspire to
have friendly and close and cordial relations with Pakistan because that is good for India, for Pakistan and for the region.
But as one of the commentators recently pointed out, I cannot keep bowling straight, to talk in cricket terms because
cricket seems to be the flavour of the mouth, playing by the rule, whoever we are trying to bowl, in this particular case
Pakistan. But Pakistan will keep playing outside the crease, will keep bowling no balls and will keep saying it is not a foul
and all that we will keep saying is we will revive spirits' of old.

Sir, I felt very greatly when Pakistan was recently struck by unprecedented floods. After all, I live next door to Pakistan. My
home, particularly, my maternal home is very close to the border. Sindh is part of our culture. It is our culture that has been
in that part of Sindh — 'thar par kai; nagar par kar'-- they speak our language, they wear our dress. So, I thought that I will
contribute some money and send it to Sindh so that I am able to convey that I am a participant in your pain. I was told I
cannot send it directly. I have to send it vialslamabad. This hurt me very greatly. I do not wish to contribute to
Government. I did not wish to contribute to Pakistan Government, I wanted to contribute to the citizens of Sindh who have
suffered. That is another thing. I do not wish to keep on harping on this point.

Sir, 'George ka Khuda Hafiz' is an article that has appeared recently in 'The Express'Tribune of Pakistan. George was a
British citizen. He became a Pakistani citizen. This was upon invitation of the Pakistani Prime Minister. Recently, he wrote
two articles, most movingly, very recently.

They are both titled 'George ka Khuda Hafiz'. He said that he fell in love with Pakistan. I married in Pakistan and they
"made me their citizen" but I do not any longer recognize the Pakistan that I am came to, so today in and he leaves
Pakistan with a very sad heart. Why is he leaving Pakistan? If I quote, I quote freely from memory. This is a recent article.
anft forer &, Swmer f ordl gu 3 He said that 'Pakistan is skating on a thin ice'. Let me caution you. He is cautioning Pakistan.
This is my great worry, it is a voiceless worry even here I say this with hesitation. Whether it is Pakistan or Afghanistan
which I will cover in a moment, our policy is no longer ours. That Pakistan is essential to US policy is a given. You do not
have to even debate it. I remember very well, Sir, I was already out of South Block and in the North Block when we had a
visitor. I do not know whether I should name him or not. He was a US official then but his body was that of a body builder.
He came to meet me in the Ministry of Finance I then told him that I have no anger against you, but you have greatly mis-
judged. If I had anything to do with the management of India's policy, I shall never-ever ask the United States of America
for anything as far as Pakistan is concerned. This is on record. This, Sir, it was not a boast. I was then a representative of
India. I appeal to you not to bank on the United States of America because we will find an answer with Pakistan left to
ourselves. But you will never find answers if you try and find answers through the United States of America.

I will voice another fear. I will cover Afghanistan very briefly because I know that I am exceeding my time and I have to
speak a little bit of at least the turmail in the Arabian world and China, before I conclude. I had said earlier also that this
subject is vast and the time at my disposal is very limited. But I say, Sir, that so far as Pakistan is concerned, I take serious
objection to the new phrase that the United States of America has devised -AfPak. I know that they are given to all kinds of
acronyms which they have devised for their convenience. It is of no convenience for India that two great neighbours like
Afghanistan and Pakistan be called as AfPak. This is derogatory. Please do not ever refer to them like that because I know
that in the coming Wikileaks document that will get published , we are referring to always as AfPak.

There is one more thing about Afghanistan. We were neighbours till the other day because the border of India went upto



Waziristan . My father served in Waziristan as a soldier in those days. I do not wish to refer to distinguished Shri Lalji
Advani's childhood or birth in Karachi. We do not speak at second hand when we talk about Pakistan. We are talking at first
hand of what Pakistan is all about. We do not need the United States to tell us about it. We speak the same language and
with the same impulse that I am here. Though my friend, Sattar Saheb had objected to my saying that we speak the same
language and he said ordl srida Sft, a1 v dcht ordl dAerd, &3t A UB Yol R 51 o1l A g9t 3Rd dictar ey But we do speak the
same language. So, as far as Afghanistan is concerned, I shared with my friend, in Pakistan and in Afghanistan, and I have
a number of friends there. I had even said that

I did not think that in these sixty years of Independence I will ever see a situation in which foreign troops are once
again present in Pakistan and in Afghanistan. That should be the worry India should have because if you go down this line
any further, Mr. Minister —Heavens forbid — if any of these foreign troops in any guise were to arrive in India in any fashion,
it is a kiss of death. Please avoid it.

I know that the military cooperation with the United States of America is a very good thing. Why not? But it should
be a cooperation between equal. I do not find much to commend the late Field Marshal Ayub Khan, but the title of his book
is correct. It is "Friends Not Masters." It should be friendship with the United States of America and it is that which should
govern our relations with Afghanistan today. I do not have time to delve on that any more. I would leave it there because
other occasions will arise, I hope.

I go to Iran. Iran is our neighbour. Mr. Minister, till 1947 our borders met at Baluchistan. We had a post, which we
still have, in Zahedan. The cultural influence of Iran, the exchange between Iran and India, Roomi's influence, the influence
of the Islam that came in and the Islam that went back; the transformation of Islam; the Sufi thought, our relationships are
many. But in addition to relationship, there is also essential energy requirement. This is what intrigues me. I am entirely
unable to understand what made you to give up the ACU. I have the documents here of how the decision to vote against
Iran was taken because that is now part of the Wikileaks document. You can access it. I do not wish to take the time in
repeating all that. The Hindu, in its great service, has already published it. It is no good my assertomg that voting against
Iran in the IAEA was a wrong decision. It was taken against the professional advice of the Ministry of External Affairs. It
was taken after the hon. Prime Minister met with the former President, President Bush, had instructions and they went
from Washington to Vienna how to vote in that. This is not a service to India. It is a disservice to India. Very recently you
took a decision regarding the ACU, which was a system devised really for settlement of payment and the Asian Clearing
Union, to which we are subscribers, we continue to observe because it facilitated transfer of hydro carbons from Iran to us.
I personally hate to talk in first person singular. An agreement for gas pipeline from Iran was negotiated by me. I admit
that I had a parochial interest because I wanted that pipeline to find an entry into Rajasthan. But that not withstanding, we
abandoned the ACU. Could you please explain what persuaded you to abandon the ACU? I have no doubt in my mind that
the Reserve Bank of India on its own could simply not have done it.

I have no time to talk about China and the challenge that China poses to us, has posed to us. I say it with great
hesitation. In both the Houses of Parliament, Mr. Minister, I am the only Member of Parliament that in1962 was in uniform.
As chance would have it, in 1962 my Regiment, though it was a Tank Regiment, and could not have done very much, of
which I was Adjustant, was rushed to the North-East of India and we were pushed to Foot-Hills.

I was a young captain and for a young officer to meet defeat is the most galling experience that I can describe.
There are not very many in the Army now, Mr. Minister that were in service then. ...(Interruptions)

Sir, I realize it. I appreciate your caution. I will conclude within two or three minutes. The reason why I say it is please
recognize the reality of China. A China that is unified, that has a centralized command of Government, will be an
expansionist China. That is in the nature of China, you cannot change this. Please forgive me if I am reminding you. It is
something that you have left to us as legacy. I have here with me the letters of late Pandit Jawaharlal Nehru. I have had
these letters with me for many years. I did not print those letters in the book that I wrote out of deference to his memory.
But it would sadden me to point out to you how in 1962, a very great Prime Minister of India, wrote then at the height of
the conflict and today when I read them, it makes me cry as if I again a young officer. Let us not repeat the mistake. I fear
that we are going down the path of the negligence of what China poses to us as a threat. It is a long-term threat. After all
are destiny's perennial twins. We will remain as neighbours. But China will continue to wish to dominate India, if you do not

accept that that is the nature of China. When I speak of end of Ching dynasty in the beginning of the 20t" Century, and
when China begins to move apart centrally, then it cannot grow any longer. You have already given up a great deal of India.
Please do not contribute further to giving up the pride of India when it comes to China.

Sir, I will conclude within two minutes by speaking on the Arabian turmoil. I wanted to talk about the nuclear question also
because that is a great challenge that we face. Sir, will you permit me on the nuclear question? ...(Interruptions)

Sir, what we are witnessing today in the Arabian world, it is really in a historical sense I believe, a kind of a consequence of
the destruction of the Ottoman Empire. The nations of that time a 1920 Imperial Britain, sitting in Paris and deciding,
drawing lines in sand. It is the illogic of that which now beginning to assert itself.



Sir, a great winter storm, a blizzard of violence today afflicts Libya, delaying the Arab spring of democracy, I do not know
for how long this delay will remain. But they are all our neighbours. This is no longer the question. You do not have the
choice of saying that we are far away. You are not far away. The questions that are being thrown up whether it is Egypt or
Bahrain or Libya are questions being posed to India because the centres of gravity of conflicts have all shifted to Asia. We
must answer them. Mr. Minister, please forgive me for pointing out that it is not within your authority to say that we do not
wish to interfere. If you do not interfere, events will interfere with India. Please accept what I say. Please do intervene with
consideration and caution, but you cannot be a bystander.

15.00 hrs.
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fae w2 33-33 & astaz bt art w2 3 You cannot sit on the shores and talk of the midstream of events in Arabia. I do wish
to take just two minutes or, perhaps, one minute only on the nuclear question.

It is today the most important question that concerns us all globally. I say this as my personal view. It is not my Party's
view. I have not had a chance to discuss it with my party colleagues but personally I am of the view that the policy-
framework that the NDA devised in 1998 is very greatly in need of revision because the situation that warranted the
enunciation of the policy of "no-first-use" or "non-use against non-nuclear weapons," "credible deterrence with minimum
force", etc. has long been overtaken by events. You cannot continue to sit in yesterday's policy. We need to re-address it.
Therefore, I ask you to please hold broader consultations, with whosever you want but do revise this policy.

There is another important and vital reason why I say this to be done. It is not good enough now. My friends from
the Legislature of the United States of America tell me that Pakistan is already in possession of about 100-110 nuclear
warheads that are deliverable whereas I know that India has 50 to 60. I do not know why we are keeping these facts as
hidden. Why are we not having an open debate about this matter? Today, India has it in the region of 50 to 60 warheads.
The United States of America does not know where the nuclear weapons of Pakistan are kept. It has better delivery system
exported by China and North-Korea....(Interruptions)

Mr. Minister, time will not wait for us. The answer to this is very important. I do wish to say that it is for this reason that I
have today shared all this. For the last two years, I have been part of the 'Global Zero' effort by very eminent citizens of the
United States of America, by Dr. Kissinger and others. It is not only that. I have also volunteered and become a part of the
Asia-Pacific Leadership Network on Nuclear Non-Proliferation and Disarmament. It is a great initiative of a very prominent
Australian, Mr. Gareth Evans. Therefore, it is important that we address this question together; we address it with a sense
of urgency and we address it today as important as today.

Let me conclude now. I would end my intervention here with this. Of course, I have no intention to move any Cut Motions
to these Demands....(Interruptions)

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): This time, I think it is not two minutes. Now, it is minute
only!...(Interruptions)

SHRI JASWANT SINGH : Yes. We have already in the second decade of the 215t Century. The challenges of the 215t Century
confront us squarely. The essential and central challenge to India and the management of the foreign policy in this regard is
this. The Ministry of External Affairs is a nodal Ministry. Mr. Minister, you have said here that one of the tasks that you are

entrusted with is the security of India. The security of India is today multi-dimensional. As we move further into the 215t
Century, you will find that the challenges of the 215t Century no longer fit into the idioms of the 40s or 50s or even the

declining years of the 20th Century. Therefore, please address the challenges of tomorrow not even of today. Please do
take us into confidence when it comes to nuclear question because these are vital questions, as Japan demonstrates today.
These are questions of vital importance to humanity. It is on that note that I wish to conclude my intervention.

CUT MOTIONS

DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Mr. Deputy-Speaker, Sir, I thank you for giving me this opportunity to
respond on the occasion of the Debate on the Demands for Grants of the Ministry of External Affairs.

Before entering into the substance, may I also associate myself with the concerns expressed, at the beginning of the
intervention, by the hon. Member, our distinguished former Foreign Minister, particularly about the tragedy in Japan, where,
I am sure, all of us in this House share his concerns and lament the terrible catastrophe unfolding in that country as well as
his reference to the loss of life suffered by two of our distinguished Ambassadors Shri Arif Mohammad Khan in Rome and
Shri Raminder Jassal in Turkey. I knew them well. They were contemporaries of mine in Delhi University. I remember
debating extensively with Shri Jassal. This is a great loss to our nation, of two fine diplomats and public servants. So I do
want to associate, I think on behalf of those on this side of the House, with the concerns that Shri Jaswant Singh



expressed. They are our concerns as well.

I would now like to turn to the substance of the issue before us. If I may say so, it is not a un-reconstructed internationalist
that I would like to address this matter but rather as a Member of Parliament from Tiruvananthapuram, my constituency;
which despite being the Capital of Kerala is still two-thirds a rural constituency, and as a Member of Parliament, like
everyone else in this House, facing the domestic realities of our country. If I may say so, when Shri Jaswant Singh speaks
of the conceptual challenges facing the Ministry, I think, the first conceptual challenge that we might all need to address is
the answer to the very simple question: Why do we have a foreign policy?

15.06 hrs.

(Shri P.C. Chacko in the Chair)

Clearly, it is there to promote the security and well-being of the Indian people. But, in most specific terms, we must have a
policy that facilitates the domestic transformation of India at tts extraordinary time when we are attempting our
development in this globalised and inter-dependent world. We are facing the extra-ordinary challenge of pulling our people
out of poverty and growing our economy, growing India to be the kind of the country that I think all of us in this House
would wish to see. We must do this through our engagement with the world. We clearly need our Government, our leaders,
to create a global environment that is supportive of our domestic needs. This is why, it seems to me that we have had a
long-standing concern in the Ministry of External Affairs with the strategic autonomy of the Government of Indi, the right to
make its own decisions. When world leaders say: "Are you with us or against us", we simply tell them "Yes. We are with
you when we agree with you, we are against you when we disagree with you." That strategic autonomy is fundamental to
our conduct of world affairs because we are interested principally in what benefits us and our own people.

Our relations with the major powers must reflect this. Indeed, we have to, in this particular economic context facing our
country, have good relations with those countries which are important sources of trade and investment into our economy.
We must have good relations with countries that are indispensable for our energy security. We must have good relations
with countries that could be — if they are already not — important sources of food and water. This is why, it seems to me
that we when we are looking at the big countries in the world and the important regions of the world, we can see an
immediate domestic connection. When we look at the United States, for example, how can we overlook the importance of
the civil- nuclear agreement as an important one to our energy security? When we look at China — I will come back to it in
response to what the hon. Member said — how can we overlook the fact that this country, with which we fought a war less
than five decades ago, is now our largest single trading partner? When we look at the Gulf and the turmoil in the Arab
World — which I shall turn to later - how can we ignore the fact that they are collectively responsible for over 70 per cent of
this country's energy security in oil and gas? When we look at other parts of the world, we have to worry about where our
food comes from which our growing middle class in this country demands better nutrition and more food more than we can
grow on our soil.

We will have to look at our neighbours for sources of water and ensure that our country conducts skilful diplomacy to
ensure that those sources of water are not interrupted.

Our links with the world, Mr. Chairman, it seems to me, are a vital factor in explaining our highest ever growth rates in the
last couple of decades. If we did not have a Foreign Policy in the last few years that attended to these concerns, we would
not be able to boast today of the kinds of percentages of growth that this House is so rightly proud of.

But even if our purposes are clear, Mr. Chairman, our relations with each of these countries are more complex and they
have to go beyond a strictly narrow interpretation of our interests. After all, other countries have interests too. There has
to be a certain bargaining, a certain give and take and, of course, we know the importance in our own daily lives of making
friends before we need them and to cultivate friendship with key countries before we actually do need to cash in those
chips is also an important aspect of our international responsibilities.

So, for the hon. Member to suggest that it is the US that makes policy in this country, I think, is most unfortunate. The fact
that we maintain good relations with a country which still is the world's sole Super Power, though it is an adjective that it is
in danger of losing very soon, is something we ought to be proud of. That a country of such importance in the world values
its own relationship with India is something that, it seems to me, we should accept on our terms and we are doing so.

Sir, the hon. Member quoted extensively from WikiLeaks which are, essentially, conversations involving American
Ambassadors reporting to their Capital. He knows, after his distinguished tenure in the Ministry, that there are grave
limitations to such documents as sources. First of all, they represent one side of the reporting. Secondly, they are out of
context; they may not even represent the totality of the inputs available to the policy makers who receive these cables.
Thirdly, they omit the other complementary inputs from the sources they are citing. For example, if a US Ambassador cites



a conversation with an Indian official, he is, nonetheless, also failing to report the views of other Indian officials conveyed
to other US officials. So, with greatest of respect, I would suggest to the hon. member that he give less importance to a
collection of leaked cables, selective and limited as they are.

But to remain at the conceptual stage for a little while, since the hon. Member took us through his conceptual concerns, we
live, Mr. Chairman, in a world of a couple of significant paradoxes. The first is that we are living in a world where the forces
of globalisation have pulled all of us together much more intimately than ever before and, at the same time, the forces of
violence and terrorism are pulling us apart more than ever before. So, the twin forces of disruption and convergence are
part of the reality within which our Government must navigate.

In addition, we are witnessing a significant change. With the end of the Cold War and with the end of the bipolar world in
which the United States and the Soviet Union divided the globe amongst themselves and conducted a Super Power stand
off, that gave way to about two decades of a unipolar world where, essentially, the only Super Power on the globe that
mattered was the United States,

now we may be witnessing a transformation of that too to an increasingly multipolar world. We are not there yet. So far,
the rise of China is the most significant factor. But some of us are not far behind. India, Brazil, Russia and other countries
like South Africa, perhaps, will soon be reckoned with as States who are poles in their on right, at least in their own
regions, if not in the global scale.

History tells us, and I know that the hon. Member is particularly well versed in the history of strategic doctrines, that
emerging multipolar systems are likely to be more unstable than bipolar or even unipolar systems. And a great challenge
for our Ministry, particularly since we are one of the rising powers and that others may not be so keen on seeing us rise, is
to navigate our way through the shoals of this transformation in a way that is attentive of the needs of our country.

India's role in the world is changing. It is changing visibly and measurably since the days when the fundamentals of our
foreign policy were laid down. On that, I think, I have no disagreement with the hon. Member.

Our new economic profile is a significant factor in that change. Our more dispersed interests, it is clear that our interests
are far more widespread around the globe then they have been for some time. The expectations of other countries which
are looking to us; increasingly there are small countries in our neighbourhood, but even as far away as Africa looking to us
for support and even security. There are big countries looking to us to shoulder some of the burdens of international
responsibility. In adition, of course, there is a crying need on the global stage for leadership in the stewardship of the global
commons. All of these represent significant changes for India, but also significant opportunities for our country, which we
must seize.

Without necessarily abandoning Non-alignment, whatever be the historical circumstances from which that has emerged, we
are increasingly complementing our Non-alignment with multi-alignment. We are simultaneously active in the United
Nations and the G-20, the universal body as well as, if you like, an elite body of the world's largest economies.

We are active in the Non-Aligned Movement and in the Conference of Democracies. We are active in the South-Asian
Association for Regional Cooperation (SAARC) as well as the Commonwealth. We are part of the Russia-India-China RIC
and Brazil added to that BRIC, we now have IBSA, the India-Brazil-South African nexus and in Copenhagen, a year ago, we
saw the emergence of BASIC. What is interesting in all of these formulae that is the only country in common to all of them
is India. We stand at the fulcrum of all of these transformations. Indeed, even though, by no stretch of the imagination can
we be considered an East-Asian country, we have now been given a role at the East-Asian Summit as well.

This speaks, it seems to me, Mr. Chairman, of a country whole foreign policy has been adept, has been flexible, has
been adaptive to the new demands of the world order and which at the same time has been able to take on new
responsibilities and new challenges in this way.

We are now, I think, increasingly moving from a perhaps obsessive focus on our own strategic autonomy to
exercising responsibility on the global stage; to believing that we are capable of contributing to the making of global rules
and even one day of helping to enforce them. That is a conceptual vision for our policy, for our place in the world, that is
worthy of our country with the economic strength and the political aspirations that this House, I know, shares.

As part of that process, Mr. Chairman, we have witnessed last year the election of India, a great triumph for the
Ministry of External Affairs, as a non-permanent member of the UN Security Council by a record margin of 187 votes out of
190 cast. This margin, this victory, is a reflection of the respect with which India is held in the world. Many other countries
were elected at the same time, including some perhaps more powerful than us economically, and yet none of them
received the votes we did. Not only that, we have, at the beginning of this year, been elected to chair the UN's Counter-
Terrorism Committee, a recognition again of the expertise, the competence and the fair-mindedness we bring to this single
minded pursuit that we all have to bring terrorism internationally to justice.

Mr. Chairman, mentioning the Security Council, we have to, of course, mention the progress being made by the



Ministry in advocating reform of the Security Council. We all acknowledge, I think, that this is a Council whose composition
reflects the geo-political realities of 1945 and not of 2011. We need to seek significant changes and those changes are
being pushed forward by our colleagues in the Ministry of External Affairs with tremendous determination and gumption.
We have had a significant move away from the so-called Open Ended Working Group of the Security Council, which became
a never-ending Working Group, Mr. Chairman. We have moved to the plenary of the General Assembly and India has been
responsible for encouraging the facilitator incharge of that process, Afghanistan, to come up with a draft resolution, which
can move the discussion forward in a tangible concrete direction.

I think we should be pleased with that. We recognize, of course, that this is not going to be easy. It will take time. Security
Council reform is like a malady in which all the doctors gather around the patient; they all agree on the diagnosis but they
cannot agree on the prescription. Even if we all agree that the diagnosis is that the patient needs to be cured, the
prescription has to be something which, first of all, passes the United Nations General Assembly with a two-thirds vote;
128 countries out of 192 have to vote for it. And then this has to be ratified by two-thirds of the members of the United
Nations, by their Parliaments because ratification is a Parliamentary process including the Parliaments of all five present
Permanent Members. It means tnat you need a formula that is simultaneously acceptable to two-thirds of the world and is
not unacceptable to the five big powers whose authority you are trying to dilute. This is why, it has turned out to be so
difficult, so elusive. But I believe progress is being made, and we should encourage our Ministry of External Affairs to
pursue this effort so that India rightly finds a place at the high table on international peace and security issues. The same is
true, I would argue, Mr. Chairman, for the so-called 'Bretton Woods Institutions', the World Bank, the IMF, where we have
to play a significant role in shifting the weightage of the voting authority, the voting power given to the rich and developed
countries moving it away towards the so-called transition economies and the developing world. It is no longer possible to
have a world in which these institutions exist as if they reflect the wishes of the rich countries to supervise the economic
delinquency of the poor. After the recent global financial crisis, it is very clear that perhaps the Western economies could
do with some supervision by us as well. The problems originated there and I think many of the countries that have survived
the global economic crisis have been the countries of the developing world. Perhaps there is a lesson that we can teach the
rich countries in the process.

The roots of this international role that we seek to play go back to our moment of independence, go back to the famous
'tryst with destiny' speech of Pandit Jawaharlal Nehru at the midnight moment when our country came into being. It is
because even while that historic moment was occurring while the flames, the fires of partition were blazing across the
land, Nehrujiin that speech talked about the importance of his dreams not only for India but for the world. Because he said,
and I quote from memory, that all the nations of the world are knit together indissolubly and that the problems of peace
cannot be divided just as indeed the problems and the threats that the world represents cannot be separated from each
other. But it was typical of that great nationalist, and he was simultaneously an internationalist, that he spoke for an India
which was responsible and conscious of its place in the world. I think that legacy that he has left us is one that we must
carry forward in the changed circumstances of today. There is a need for a 'system redesign' of the world that he saw
coming into being at the moment of India's independence. Global governance is a buzz world that everyone talks about in
the international system. For that global governance to be meaningful, India must play its due part in it. It is striking that
the rest of the world clearly sees that because as you all know, last year we became perhaps the only country, I believe
indeed the only country in the world the leaders of all five of the present Permanent Members of the United Nations
Security Council came visiting. We had visits from the leaders of China, the US, Britain, France, and Russia all coming to our
country, a reflection, it seems to me, of exactly how important we are to determining the future of the world.

I was a bit disturbed when the hon. Member said that our neighbourhood is as disturbed as never before. I would
respectfully suggest that just three or four years ago, we could have said the neighbourhood was far more disturbed. At
that point, there was a civil war raging in Sri Lanka; Bangladesh had just been overcome by a military takeover which had
put the elected politicians in Jail; the Maldives was in the throes of serious trouble against the long-term President with the
principal dissident in jail; Nepal of course was just emerging from the Maoist insurrection.

Bhutan was going through the convergence of a change from absolute monarchy to constitutional monarchy;
Afghanistan was in the midst of civil war; and Pakistan has undergone the assassination of Benazir Bhutto. All of these
were the environment that confronted India in our very tough neighbourhood. I would argue, Mr. Chairman, that if anything,
the neighbourhood is much better for us today; there is a much more positive environment. In Bangladesh we have seen
the election of a democratic Government that is well disposed to India and that is cooperating with us. In Sri Lanka, we
have seen the end of the brutal civil war and the gradual restoration of political rights and process to the people,
particularly the Tamil people of Sri Lanka, who must have an honoured place in that society. In Maldives, the former
dissident who was in jail has now been elected as the President of that country, and he has made it very clear that his
priority is good relations with India.

Yes, of the others that I listed, some countries are in the process of important change, but Bhutan has managed its change
very well. And on top of that, our contribution in developing the hydro electric capacity of Bhutan has paid wonderful
dividends both for Bhutan and for ourselves. We get electricity but Bhutan is able, as you know, Mr. Chairman, to have a
considerable increase in its GDP. The generation of electricity has now overtaken tourism as a single largest contributor to



GDP of Bhutan. I think, we get some credit for that in this country and to the Ministry of External Affairs.

Nepal, I think, we all understand the importance of that issue, as the hon. Member has also put it. It requires sustained
effort, and I believe that this Ministry and this Government are capable of that sustained effort. There is no question,
however, that nobody in this country, nobody in this House is in any way for, what you call, the 'Maoization’ of the Nepalese
Army. I think, it would be a straw man to suggest that somehow the policies of the Government of India or the Ministry of
External Affairs would lead to that conclusion. It is very clear that it is not an outcome that we, in this country, would
tolerate.

Afghanistan, of course, remains a huge challenge. But Afghanistan is a challenge, again to which we have been rising, Mr.
Chairman. We have spent 1.2 billion US dollars, and that is our largest single economic assistance programme to any
country in the world. We have budgeted up to two billion dollars for this struggling neighbour. We have spent it usefully. It
has not been spent on military adventures. It has been spent on such essential things as a road across south western
Afghanistan that permits Afghanistan to trade directly with Iran, and not only through Pakistan. It has been spent on
constructing a 3,000 metres high electricity wire that actually transmits electricity from Uzbekistan to Kabul. So, Kabul,
today, has 24 hours, seven days of week electricity, thanks to Indian engineers.

It has been spent on reviving maternal and child health hospitals, in reconstructing girls schools, and today in the process
of building the Afghan Parliament, which we all hope will be a symbol of Afghan democracy and of India's determination to
support the Afghan people in constructing their own future destiny.

With all of that, I think, the alarm that has been expressed is unnecessary. I will come to Pakistan where, I think, we have
very little, not yet said in this House, but which needs to be addressed. But if I can just mention in passing that perhaps the
best symbols of the progress being made in our immediate neighbourhood is not in any diplomatic effort per se though the
Ministry is involved, but in two academic efforts; the creation of the South Asian University in Delhi which will be opened to
students from across our sub-continent and the establishment of Nalanda University in Bihar which will revive a University

that till the 8t Century AD used to receive students from China, Japan, Korea. Foreign countries used to send their
students to India before Oxford or Cambridge or Harvard were even a gleam in anybody's eye. By creating again, recreating
Nalanda University we should be able to revive that moment and stand once again as a symbol of excellence in our own
Region.

But when we turn to Pakistan, Mr. Chairman, of course, that is an important concern. Our hon. Member, former Foreign
Minister mentioned it. We are living with a country which undoubtedly poses us significant challenges because of its own
internal arrangements. In our country, in India, the State has an Army. In Pakistan, the Army has a State.

The fact is that in Pakistan, you do not join the Army to defend the country; you join the Army to run the country. You join
the Army not only to serve in the Army but to do import-export, run petrol stations, run real estate developments even
head universities and think tanks, all are in the hands of Army officers. There is a excessive domination of that country and
that society by the military. There is a domination, which is unparalleled in the world. There is no Army anywhere in the
world that has a larger share of its country's GDP or its Government's regular Budget than the Pakistani Army.

So, to justify such an unnatural and disproportionate degree of influence, Pakistan needs unfortunately an enemy —
preferably two enemies -- one on either side; but if not, certainly an enemy in us. This is something that none of us, I
believe, on either side of this House, will want to discount or diminish. We cannot forget our history and we can certainly
not ignore our geography. Pakistan is next door to us and the reality of Pakistan is as tangible as a thorn pierced into our
flesh. But having said that, I must disagree with the hon. Member on his questioning the Ministry on the Thimphu spirit and
the decision to talk. Not talking, quite simply, is not a policy.

Immediately after the horrors of 26/11, the attack on Mumbai, it made sense to show our deep disapproval and dismay at
the failure of the elected civilian Government of that country to control the terrorists, who came to our country to wreak
such havoc. It was right, at that point, to suspend the talks and indeed, to use the suspension of talks, as the source of
leverage, including by pressing others, the paymasters of Pakistan, friends of Pakistan, to use their own diplomatic leverage
to get Pakistan to conform with the expectations of India. I might say that it had a significant initial impact, because I have
no doubt that India's outrage and the sympathy for India on the part of the other countries, definitely contributed to some
of the initial moves in Pakistan. The arrest of Zakir ur Rahman Lakhvi and six of his co-conspirators was certainly a result of
this pressure.

But now, Mr. Chairman, the policy of not talking has stopped delivering results. The era of diminishing returns has long
since set in. In fact, if anything, it gives us an illusion of leverage, which masks the dangerous reality, that our not talking,
no longer gives us any leverage. I think it is extremely important that we recognise that by refusing to talk to our next door
neighbour, while it professes its willingness to talk and cooperate with us, merely gives us the appearance of intransigence
and unaccommodativeness in the eyes of the rest of the world, without giving us any tangible benefits in return.

So, I strongly support the Ministry and the Prime Minister in their efforts to resume this dialogue. It is not talking that is the



problem; it is what we talk and when we talk that matters. There, I hope that our Ministry of External Affairs will take a
strong line on these issues that are not negotiable, of our nation's security and its honour, that we will demand of Pakistan
better behaviour in terms of curbing the activities of those on its soil who wish to do India harm that it will demand
compliance from Pakistan with the United Nations Security Council Resolutions, which forbid, for example, the passage of
terrorists or actions to fund the terrorist, to arm the terrorists, but also prohibit incitement. What is Mr. Hafiz Saeed doing
in Pakistan if he is not inciting people to commit acts of terrorism against India? I certainly hope that our Ministry will
proceed to stand up in these talks for the great necessity of compliance with these Resolutions and with the expectations
of the International Community as well as ourselves.

We are fundamentally, Mr. Chairman, a status quo power. We wish to be allowed to get on with our development. We do
not wish to engage in military adventures. I would say with great respect to the hon. Member, who just spoke, that
intransigence or the path of confrontation will not get us anywhere that we need to go. Our principal obligation, going back
to what I began with, is the domestic transformation of our country, the development of our country, pulling our people out
of poverty; and we can do that best through maintaining a peaceful environment and through talking as long as people are
prepared to talk.

Of course, I would agree with the hon. Member when he said that Pakistan is skating on a this ice. But when Pakistan is
skating on a thin ice, should we break a hole in that ice or should we actually help it skate off the ice? Should we, in fact,
continue with our approaches of making asymmetrical gestures across the Sub-Continent? You all know many years ago--
and it was not the UPA Government that did this--but a Government of the so-called United Front that offered a Most
Favoured Nation trading status to Pakistan which to this day has not been reciprocated but it has been maintained by the
NDA Government; it has been maintained by the UPA Government, and it is a gesture of magnanimity on India's part,
which I think, therefore, can be said, to have the blessing of all sections of this House. That is a sort of policy that
successive Governments have supported, stretching out the hand of friendship to Pakistan, not because Pakistan is of
worthy of it but because it is important for us to be worthy of ourselves.

Let me turn to China since the hon. Member did have a few things to say about that. I would like to recall his phrase, "Let
us recognise the reality of China." And I am very, very deeply respectful of his own service in the tragic 1962 war as a
soldier fighting for our country's honour. But I must say that the reality of China of 2011 is not the reality of 1962. The fact
is that today's China is a country with which we have had 51 billion dollars of trade in the last fiscal year. By the end of this
month, the figure might be 60 billion dollars for this fiscal year, and the Prime Minister of China has come here and spoken
of 100 billion dollars by 2015. We are talking about a China where we have 7000 Indian students studying now. We did not
have any in 1962. We are talking of a China which has been permitting our pilgrims to travel to Kailash and Mansarovar. We
have been talking of a China which has allowed Indian companies to open branches in Shanghai and Huangztiou and indeed
Chinese companies are trying to come into India, do projects, do important work in our power sector and indeed offer
consumer goods as well.

So, all of this is happening from China and I think that is the reality that we should focus on. That does not mean we
are being complacent. We are conscious that we have the world's longest unresolved frontier dispute with China. It is
extremely important that we will be attentive to the occasional noises of belligerence being uttered by the Chinese on
Arunachal Pradesh. But India and this Ministry, it seems to me, have been extremely strong in standing up for India's
rights.

Our Prime Minister has visited and campaigned in Arunachal Pradesh. The Dalai Lama, despite Chinese warnings, was able
and allowed to go to Arunachal Pradesh and speak there, and of course, India has at no point compromised. I certainly
hope that our hon. Minister of External Affairs will make a visit to Arunachal Pradesh before long to send a very clear signal
that this territory is India's and will not, in fact, be negotiable.

But having said that, as long as our defence preparedness is adequate, China has far too much a stake in its economic
relationship with India to be tempted to engage in any sort of military adventure. I do not think we should fear China. Mr.
Chairman, I think we should be confident and strong and look the Chinese in the eye and say, come and enjoy our market
as long as you do not misbehave when our direct interests are affected on the border.

We should speak, of course, beyond China. Of the rest of East Asia, there is not much to say, except that our relations are
excellent. I mentioned the East Asian Summit already, but one more domestic fact, since I keep talking about the domestic
connection, is that our Look-East Policy will also help the development of our North Eastern States, a part of our country,
which sadly has been, in many ways, left behind in India's dramatic story of development. The North-Eastern States will
benefit if we can have road, rail and river connectivity through Myanmar into the rest of South East Asia and to ASEAN, and
we must, therefore, see the benefits of that.

The hon. Member mentioned the Arab turmoil. Very simply, Mr. Chairman, this is the result of four factors. First, you do
have in the Arab world longlasting regimes with no possibility of change and no possibility of expression of another view.
Mr. Gadhafi has been in power for four decades, Mr. Mubarak, for nearly three decades, the former Tunisian leader, Zine Al-

Abidine Ben Ali, for over two decades and in those circumstances, the lack of an outlet inevitably brought matters boiling to



a head. Secondly, there was a demographic bulge. There is a large population of young men who have grown up in these
countries not knowing any other rulers.

They are victims of the third factor which is economic failure. The unemployment of young men in a country with no
prospective political change has led us to the situation in which the fourth factor came into play and that is the information
revolution. Not just Facebook and Twitter as our western media has been saying, but rather satellite television — Al
Jazeera showing in one country what is happening in another country — mobile telephones which can be used to organise
people getting together to protest, all of this have brought the situation to a head. What is India's interest in this? Very
clearly these are countries with which we have had important relations, but none of the three situations has significantly
affected us, with the exception, of course, to some degree, of Libya which is a major source of our energy security.

Rather, if you look to the Arab world as a whole and particularly to the countries of the Gulf, there are three things of
concern to us. The first is our energy security. We need oil and gas. The second is, as a potential source of investment
many countries of the Gulf have an investible surplus which we would like to attract to our challenges of development in
this country. But, third is the presence of our Indians there. Overseas Indians are a legitimate responsibility of our
Government. We have large numbers of Indians in the Gulf countries. Fortunately, so far none has been seriously affected.
Of course, in Bahrain we must monitor the situation very carefully and I am sure the Ministry is doing so. But in Libya what
we saw when Indians were affected was a Herculean and extremely effective effort by the Ministry of External Affairs to
evacuate our Indian nationals from that country. I think we should congratulate the Ministry for what has been done — the
Ambassadors on the ground, the coordinators here in New Delhi and those who made the policy and executed, the
cooperation of other Ministries including the Navy in the Defence Ministry — all of this speaks very well of our sense of
responsibility for the wellbeing of our citizens in foreign lands. I do want to commend our Government and our concerns for
the well being of Indians elsewhere. Should the problem spread elsewhere in the Arab world, I am sure we will be seriously
attentive to the needs of our citizens.

Iran was mentioned by the hon. Member. I again must object to the terms in which he did so. Yes, we have a
wonderful civilizational relationship with Iran. But that does not mean that we have to agree with everything that Iran
does. Nor does it mean that if we take a position of principle that it is somehow at the behest of some other third power.
There is no question that it is not in India's interest to see new nuclear powers in our neighbourhood. India as a country
that has traditionally stood for values of international law and for honouring every word of a treaty is fully justified to vote
against Iran if Iran is in blatant violation of its own solemn signed commitments to the International Atomic Energy
Agency's requirements with regard to its nuclear programme. If Iran violated it and India said you are wrong, as a
responsible member of the Board of Governors of IAEA, India, I believe, did the right thing. I think the hon. Member does
us a disservice in saying this is done at the behest of any other country. I believe India acts in its own interest and in this
case our own interest in unambiguous.

I do want to mention a couple of places that the hon. Member did not mention. Africa very clearly is extremely
important to our country. We have long had solidarity with the countries of Africa. We are in a couple of months' time going
to have the Second India Africa Forum Summit in Ethiopia. We have been making a significant contribution to some things
that perhaps we do not know about in this House, like the Pan-African e-network. Indian satellites are connecting more
than 40 African countries by e-mail, by satellite connectivity and by telephone. It is an extraordinary contribution that is
deeply appreciated by the African countries. This explains why in the Demands for Grants we can see that 36 per cent of
the MEA's budget is actually destined to technical cooperation. We are extending an arm of friendship. We are doing so at
very generous concessional rates. We cannot match China in terms of grants. But we can give concessional loans and it is
right that we should do that and give our assistance to countries which in many ways look at us with admiration.

It is certainly true that China is a bigger player in Africa. It is certainly true that the West has been a bigger player in
Africa. But when African leaders look at those countries, they do so with a certain degree of distance and awe. When they
look at us they see a country that is familiar to them. They see India as a country not unlike Africa, not unlike the
experience of those African countries and yet we have succeeded where they have not in overcoming some of these
problems. So, they are very anxious to cooperate with us as they feel if India can do it, may be so can we do it.

There is a tremendous cultural affinity. I cannot tell you the number of African leaders from my UN days to the
present -- the Prime Ministers, the Foreign Ministers and the Presidents -- who have told me of their joy as children growing
up in Africa and looking forward to the arrival of Bollywood films to their nearest town. This too is part of the cultural
impact of India.

We must speak of the soft power of India in this context. The fact that our films are not just going to the diaspora of
Indians in the UK or US, but they are also going to the screens of Arabs, Africans, Syrians and Senegalese. I would like to
tell this House about a Senegalese gentleman I met in New York who told me that his illiterate mother takes a bus once a
month every month to the capital city of Dakar just to watch a Hindi film. She cannot understand Hindi. She is illiterate, so
she cannot read the French sub-titles, but she sees the film. Our films, as you know, are made to be understood despite
such handicaps, and she enjoys the song, dance and action. The result is that she leaves with stars in her eyes about India.



In fact, I was told by an Indian diplomat posted in Syria some years ago that the only posters there that were as large as
those of the then President Hafez al-Assad anywhere displayed in Damascus were those of Amitabh Bachchan. We have, in
our country, assets that we give insufficient respect to, but which are also parts of our foreign policy.

I think that it is extremely important to recognize, for example, that in Afghanistan our biggest asset was never
military. We never had a significant military presence other than a few soldiers to protect our road crews. Until last year,
you could never call an Afghan at 8.30 in the evening. Why was it so? It was because that was the time when the Indian
soap opera 'Kyuki Saas Bhi Kabhi Bahu Thi' dubbed into Dari was being telecast in Afghanistan and everyone wanted to
watch it. It is because in a conservative Islamic society where family problems are often literally hidden behind the veil, an
Indian television show offered the one opportunity they had to discuss family issues. It became so popular that there were
actually reports of official functions being missed by people watching the show at 8.30, and wedding banquets being
interrupted so that people could gather around the television sets rather than pay attention to the bride and groom. And
the Mullahs were objecting to the contents of these shows. But what was striking was that even crime went up at 8.30
because apparently the watchmen were busy watching the TV rather than minding the store. Now, this is the impact of
India in Afghanistan.

We have impacted in other ways through our culture, Yoga, Ayurveda. We can talk very very simply about our
cuisine, which is spread around the world. There is no corner of the globe today where you cannot find an Indian
restaurant. Indeed, in Britain, today, Indian restaurants employ more people than the coal mines, ship building and iron and
steel industries combined. So, the British Foreign Secretary could actually declare that the national dish of Britain is Chicken
Tikka Masala.

Now, the fact is that all of this may not be directly due to the efforts of the Ministry of External Affairs, but they are
part of the soft power of India; the cultural diplomacy that the Ministry through ICCR supports. And part of that is the
values of our country, our democracy, our management of diversity, and the principles laid down to us from the days of
Gandhiji and Nehruiji.

Let me take an example. Before I entered politics, when I was at the UN, I was travelling in the Gulf countries at the
time of the elections of 2004 and people were astonished that here in India we had an election being won by a woman
political leader of Roman Catholic background who then made way for a Sikh gentleman to be sworn in as the Prime
Minister by a Muslim President in a country 80 per cent Hindu. This is India, and this stands us great stead in the world. We
are respected for reflecting the management of diversity rather than descending into conflict within our own society. All of
this is important.

The side that prevails in the world today or the world of tomorrow will not always be the side with the bigger army.
It will be the side that tells the better story, and India must be the land that tells a better story to the world.

I would agree with the hon. Member who spoke that our soft power needs hard power as well to back it, and I think
that it is extremely important that our diplomacy should be supported by an extremely efficient and effective security
apparatus and a strong defence policy. But for the distinguished former Foreign Minister to put up a straw man by referring
to the prospect of foreign troops coming into India, I think, is really beyond the pale and I would respectfully suggest that
he withdraw that thought. Nobody in this Government and nobody in this Ministry would, I am sure, take any steps that
would result in the arrival of foreign troops on the Indian soil.

Having said that, Mr. Chairman, I would like to bring this to a close by simply saying that we must be aware, in this
increasingly globalizing world, that our security, our future, depends not only on our troops or our national security efforts,
they depend on our foreign policy, and they depend on the effectiveness of the Ministry of External Affairs. Even our jobs
here are made possible because of licences and access from foreign countries and foreign markets. Our jobs are made
possible because of an effective international system maintained through our effective diplomacy and through our effective
foreign policy. Our country, in this globalizing world, cannot afford to be indifferent to the rest of the world, cannot afford to
neglect our neighbours, and I would agree with the distinguished former Foreign Minister that our neighbourhood is far
more than just the immediate countries of South Asia. We must have productive relations focussed on our national interest
with all these countries. I believe the Ministry is doing a very good job of that.

I would add, however, that all of us in this House support the need for far more personnel in the Ministry of External
Affairs. I think we need more Ambassadors, more Diplomats, more professional officers, more translators, more people
with language skills, and we definitely need to have, without any question, a possibility to admit mid-career people from
other streams to participate in our foreign policy-making, so that the Ministry of External Affairs can be fully worthy of a
major global power of the Twenty-first century, which is what India will be.

I would then conclude by returning to the yardstick which I had spoken, Mr. Chairman, at the beginning- that our foreign
policy should be measured by our effectiveness in facilitating, through our international engagement, the domestic
transformation of India. If our foreign policy, as I believe I have argued, does that, then I think we have every reason to
congratulate the Ministry and, therefore, I commend to you its Demands for Grants for this fiscal year.
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53l fRYer Dol aIfdy; setel @l e "foier" el Al ggel B2 "I el 9lss fora R YA ol e iR st el eft b spRiw! & fiot
P AAftpot ALt SRidd Ris Sft @ st s uar 3, aq gfdwe A forr "R Ao’ s Serrsren ok foram A d... * & & Afdpor ...
3 oft 3B 3 B A S B A ... 8, soaiol dl 3pft do diel @I ARl &l o1&l fepen & & a8 a1 2 81 3| 8 Al & [ $A YIaAdD A Yferder
82| 3pul 9lidt Sft of Sit fepame ferxdt & 33 ors Wigt @1 udr oot Stesn b bl sierd fobaol &t g3 3iie Jefien ugol arcil ot oft uar oBier,
3 arad 3 oo 331 fpara A yferde aeonm aifde; s asd 3 b 5361 aronr 3 a8 ors Wit Sirot| 3oaiol 3rcst Aaord B2b oo Rl smu war St
a1 & 3

318l AD el I a1 &, 36 el P Raelw dic S &= = ALl fRpar? A6 TR ARed! sKerdl 37 361 Ul el & BT 3, 326l of 32 TP AGS



Pl, AP of BAM AGS DI, AT ol [pATell P eAGS 2, AT 3R IR el G, XS IS S 31U oISt ¢ S uI 38 & Al 36! 3ol Aefail A
9IS @RI 31Ul 33161 3R AP b 166 HI? el b Raemw die HA & f=u? smuap! et ulng @1 AR w=ii o1 Tolol § @1 3, dlel) a ke
D2 281 3| el ufsws I f¥ogaarr aft o SIQ, AGHA ol i, IADI ot feRler B2 281 2 3l MU Jicf} ot 3 Srp2 ARIw ®2 3@ &) amu g1
SifSTe) 3 SR IR-AR D& I8l § fob diel fBogilol U eIl 3 T2 SBUIRICI (D Deoll Dol D fe18 Farell Dol Bl AABE B2 I 8| PR
31U W 3RR oldl & Al ofurel I P15 8fl AR IeAT SN &b = &l 3T 3, olulel DI e Uel 3| & 3T olld o1dl ciol, d 3MSl &8 3 Us W 3,
3oglol st arep2 b2 war &, S & oluret 31 & dl 3oalol &R Pl b 3MU ST I 1 fop ol Bogedrel U2 &drenr Bt Bl gt domdt w2
gl |

FABIGR, 3 SAIGT olal FITiol, & SeIoll 3t PEoll Aled & b 3T W I Do ficiat S SoI ol oft S ordt dorr ur 33 3

SIuIet I 31l 3 forpIct & 38 &, SoelSol ORI A6 el AT 3§, U I8 oft o1t 2 ur 233 3| smucht f[ASer ofifer a=m 87 sorchl fASar ofifer oo 8 &t
ol DI oft gar 3 b faSer ofiftr aenr &) dior & @iy 3 smucht arn fASer oftfer 22 cidor & aiY 3 smud! aarr fAger ofifer 3? docuger &b aY 3 aar
o ofifer 3, mftpadrer P @i # q=n fASer ofifer 3?7 wftparer sART d=mr e, # 316l Dson aredl § b wftpadret A Bgadrel ot WAt ol &,
a8 wdic 8l SRRl UMl godtel diot &, b2 diol & g At P amerel 3 MU a=r ©2 23 &7 Al ordl dl sy 3131 WIsel U cloll, SId 3 28T
3icft e A dot a=n fopRn 87 Fol ot o Boara 3 gt At i offy dqa &t werRr-30 WS A Jretoll sree Sft e sRidd Sft A8 werg-30 WRiget A
oIl ol b fore 312 URd 3me &) Jorehl a1 A&l oft, cifdpor 3cht St at S| Al wrI-30 o1dl 31 Al 91 PRBIE &l snladt asE aR o
T8l < q2 3 AR SR AT o 8l Uik &elR AT, Bp ATl Pl A6l SRRIR 3MfS i 45 88 &) 5l wry-30 P PRuI 3 Jst &l ST S|

#AIGR, NSl A1 fEgerel & el Sft wRirel &, PIE IRDR Rl &, MU &3 As Il & &b IR b ofifer a@nr 87 9 =18 D8 ADar & b sordl DS
faSer ofifer ordl 3 BIE oft IasT BB T S P BABY fAS 9 Sfifer a8 3| fASer fifer o1 Fcera 2 6 SeeT A SureT Soft @ 3G 3, Jotratn; fager
ofifer b AT TSt Awere B 8 b GiorRn 3 SATGT A SAGT 9l X SI¥ Jol| MU YD I DI ofld < G, B Alol SIRIeI fb 3Mucht fager ofifer
AGeT B 91| MU U off oIeT IAT Y o AB S9T BART S 2| 31U SIUIeT Bl Sil AGG BT J, T8 9ft MUl BaT D2 &l urel Gt da A SMud Arel
3 Sl 3oalol Dal b &2 3R Io1b di 9IS, &AIE 3MfS AT DB T 3, JMGI-IIol 3, TN 3, DI 3, B cllvl BD 3| UQUicTorrer Jife ot
Il et SI 3 311U 33 Auret Bt usdl ofl #og B2 A, 33 S DA B2 e

MR. CHAIRMAN : Hon. Member, you have made your point. Please give time to others also. I have given you ample time.

oft sIcIRE Ris Arca : 3much! A Fics golell aifde off) cifdpel AGs FeTel Bl ISIRT MU 3ADT AGS B B2 Sl 3

& anpft 2acw @2 a1 g [ASar s} Sft se1 3MURY sl Sietell arad 3 b aHol Sl AsD AR Forareft 9= B off, A srrd ush &, smu o1 AsH
P! FoldI Gl, oIl U6l 3 Aol b df¥S cllbll of g Dal &) MU DA I D 368 doldlol DI ANV dl D3| A Dadl § [ MU s3I 3T &t
€YUl B2 &b Sil ASD 3ol doldlofl 9Rs I off, d 3Rt ust &) MU Iof ASDI Dl Sicat A Sleat AR BEHivr B2 SifSIe, aRiifd it e ot @e
31 ameft wist 3l JMerret 9ISt S| fibe Rrr 3 ZacaR 3ii okl 3 9ISPI? Aad A TISTS Mal ugd qbl alll| SARI ARI6 TR 312 Skl I SI-PI
3fi? 3oTopT ARIIel BRAC I A dlol €@ 3 311 SIRPI) PR il A I8 3110 Tlol doll DI 3 Sl ASD 3R 3, MU 368 FoIdI Sl S0l Sil AHsT ASTeil

b 1rer oens oft, 33 eier uz oft 3 eewreT dt § 23 &) Udl ofdl 31U RN B2 3B 37

MR. CHAIRMAN: You have made so many good points. Now please sit down.

off geRA Ris arca @ 3 gt Ascayl A wsoll sl § b oluret & Asiga @l Siicll oilct A a2 diol Pt denisedi & w2 3 A uar & Al
31U UrA A1 Fydle 8l dl oiuret B ASIGA ol 3MUD] TRI-TR ST, 3T TdIs| 3PR 3ol old! ST & dl 33 dcaplel Belall| a8 AsiG gl Tl DI
381 8?7 3 31Ul Iel 2SI § b Siurel & Asigd Dl A Udl &) 891 dlol ol dat 28 8 3liz Sil asiarc &, 3ot amshaifRil 3 amu siiz &1 frer ) d
CIPIAIR Gl ATeT D dlel P 3iG2 IAD ATel I8 & 312 dlol A ATl I-CIID2 ARt BID 360l dsi Deall fObRIl| olurel P ACCUlel of Bai b s
dlor off e1st &, cifdpot fopadt a2 3 olurer @I gar férm cifdpel oiurel 31t 9t g3t a3 3 Egrol B ATer IBOII AEAI §| CIichol IR JXDR of
33Dl AGS TGO B TSIRT DA D2 ... (o)

&€ (curaeron)
oft Iemrr Ris A6a : as RUIE 831 & SISRL., 841 Acol I Silololl A1dal) MU 82 AH1E #Hifeal Eldl &) Aotufer 32 Wisl B ellel TP Aol
WRIRT TxAT 3, MUt RAIE S 3| & Sltololl diaa 3 o5 331 RUIE 3 arrr @ 3, 331 PRI U2 siuol arr swicl foven 3, <18 oft 83t aar SIvR)) sa
G 28T #cf 3B 3, 32 Amrs st Al off St e AL Wit T, bt RAXE SR (aemer)
MR. CHAIRMAN : Please conclude now. Now it will take a day for the hon. Minister to reply to the number of points that
you have raised so far.
off AIcIrRIa i3 AGa 91 SIIololl AIE & feb Joll of ar RUIE &t &) a8 AT forapet o1 & cifdpot 3 2 GlaAaIT Aledl § 1o Giorar AreTanea Rl
T golol BIM, olE% Sil I dwuI g3 it cifepol Bogrol qu oIdl 28om ABIA glol DI WiRdl Gt 313, U gu 45 28, $2rel S Racnw dic o=l f=n?

330l 3M2 SAD el D2 BARI AGG D2 W 3, 3MMUol 336l b Raelw dic & &=, A5 g2lol I BiRdl St o1 3ll? U gu 43 33| 3MMU A ard bt
fotoat otdl w2 AP (=Masrer)

MR. CHAIRMAN: You have taken nearly half an hour.

off s1cIrIe Ris Arca @ Jremufer Sft, gga TaRend Rafer 3t 3@ ... (xuaure) ol wfitbearel & Tedl Wi Tollol I b2 SRYOID SRRIR Tollol DI
T AR S 3BT 3] AR, PR o T TARIST [par?. .. (et




MR. CHAIRMAN: Hon. Members, please maintain decorum.

oft eI RBiE rca = diel of g@1yc] olct I urell Ad &, IAD! drd IRDPR oldl D2 Wl 8| diol wrfdbacirol DI BRRIR dollol b o= Y3t st
S 381 8, 3A W2 8l AIPR UG oldl D2 2t &) & Agel I Acars P AL D& 2B § clfcbol MU S & Al Y3t I SArs| uIfebadol SARI Do ot
ol feTS ADdI 3| SIRI T8IGR ol UIfbFdrel B WAford @2 oft | & e & a2 3 waon arsdr &. .. (=raror)

MR. CHAIRMAN: I am calling the next speaker. You have taken too much of time

off AIcIREI Ris AGT @ IR ol 3361 b Raclw die &=, T s AR a1d 37 Sl 39112 $9I D el S 3B 8, AR SR 3, BARI AGG D2 W 3§,
3IU 3ol Sl @l Godtol doll 38 &| PR AR IXDR scloll SIUD el dl s oI B 381 DA 8 Al 3?7 31T BARY Aol B IRIA & fb
st 2o Joos 2 3| amet el 82 AT v $a Swlel U2 weslt B2 WM 3| IXDR of TA UL AT BARIST SIARN? $AD ORI @RI Iurn fpar? o
ITATS P AT D& 8l § WD A I3 SMeIPRL 3 A6l P IARIPRL &I &1 b I3t ARw A oA SISEPI. 3ol ISP Torars, d 3w it 37
aurel BIp3 Siett sile 31 38 3, 3Muol TRl PrRiardt &t 37 ... (aqeer) sl BI) DI A Uselrs Sl 2k 3,BIG] BT QA BIeT 3l Wl 3, IVDPR Al
o2 3 8?

MR. CHAIRMAN: Hon. Member, please take your seat. You have taken more than half an hour now.
(Interruptions) €/
MR. CHAIRMAN: Nothing will go on record.

(Interruptions) 3€; »

MR. CHAIRMAN: What is going on? Nothing, except what Shri Vijay Bahadur Singh is saying, will go on record.
(Interruptions) €] *
MR. CHAIRMAN : Please stick to the time allotted to you. Otherwise, I will have to put off the mike.

1625 st

off fasrr werg? Bis (s9frwy, 3.9.): #&icy, gowars; I will not repeat my points. I will not elaborate them. T will make brief
suggestions.

FABIGR, 3IST 3ol UaRicolel 3Rl fiforedt &1 f¥aigar wd spcar 2011-2012 w2 &3 dicror &t spEAfT df, AP e smumT aga-aga
EGRIAIG| ... (RATEGT) 3 SRAIGT AT I8l Dol arsdr &) d R 16 wao aradr g b Sit aeicd Jjic &, 3A 6,375 B35 I A smuat 7,106 o35
fopen 3 amoft 339 11.5 uldic o1 $atar fopenr 3 st SIA oturer @t Sit fisar AT 151 o3ks e, 33 acrw: 150 ods o2 &= 3 aturer &t Sit
SFUIEA &, 32 SR Bl & b SMuT SRIvaelel aRI 37 ofurel &b fo1e St gorcd! sjic fuser Arar Bifored o1 Bict oft, ag 151 oS oft, sm as
3ol e 150 w3t @2 &t 3 smuot 3 et &= 8 32t a3s 3 smuol wAlfert 61 8| 53 Biver UiferRdt A 3 W @ WPHSKT & 6 Biver diferit
&A1 $colel SCIC DI RUCIaoel &) 3PR 3IU YRIGI AIRI 3 SGAPI dl YoIIses oIkl & SIlol 3 AR usel AR of i 1946 31 gglel s
f¥acierel vac cif¥de fipar ad 1946, 1945 sl st ARt SArGT Jellses ol 3 Uik ditel BRI $f3Rn & 3| 59 Joises oloiA 3 Ryt
D3Rt 9 oigR 3T & dl spft st g3, 339 I smudt &1 ¢ fb 148 3 &9t 147 die frely 190 die 3 A R gl-dior die ser-3er gg, 90 uxRic
33 AU forem; 32ft & Asca F F snud! adron arsar & b 32t ad 2010-2011 3 Tl wisa e olgter 3, a1s [T Jl, aIS AISel 3, A
Wi 31, a8 [{eet al, uidl otoi & Gfise s yrsa Biforees of st fAifSie fipen 3) 31T 16 Aistel odt 8 b #1a 3 $56& dgd oend 3| I s 3
9lifteT 3l SPIGIIiaD Slot B 1w 3l 2B &) 3y SAAD2 BARI Uiferdt 2ol arfdw; PR MU AIST Al SIBRI $ ¢ dl YRIol Sidlol 3 SIel JMISSIoafae
G2fiSe & Al sifer wizez Scit of uiferat sifw [§odiotion formrelt fds f1erz uerst s13t glol ol Al G2 Ucls @l T olj 3A A oI & Bt eff,
3AT¥DT 3lT T so1b forw Sit diferft @t diee 3, 3ot self-interest is of paramount importance. sirr sft dieR sifw uitiemdic & 3RRI 3,
SId ol Rrrrarsll dat & yrsa fBifore ez 3 $f¥=n 9 siept St & ac asRie o &, dt Ay et 3 ol 368 Yol vp-3¢ He I Uk i
3odlol ud Spors it o1y o1dl fopann fob Fotrses olorat bt Riaf3dt ®slrer # 4 i @1 AdHelol Dol Aladd 8| 3o8iol Dal fob Y 3R § cloie
SR, 3Ioalol Bal 6 BRI 3MUDI &5 F¥cior a5 3EBT 3, Ioalol As off 3men SRt b v AR RPN, ST eee Aed diet 38 3 &6 50
fiferror Sicrz A 100 Riftrrer Sferz 8t SRe e 2A1Ed #ff 3Rr A 3oalor 8ft wal b 3 75 aoiR clisil & fore Sifa bt S 3| FHRI Baoll 3
P 331 RRciRee diferit doIRn SIRY 3/ & e 3 3ol A 2ol aredl 8, PSRRI 6 [FerR 3, # Iclidvr A TA D6l Al g

31 $f¥Ar & ot SRa) urfdberot 3 f3ogadror @l w9l AT of B3I §, of BloN| I DIS AdIcT &t oidl &) IA A [BxR¥aver istol WS SR
A1 P 31, ciftpol a3 Yfaeta uifdpedrel oidf 3| st et wftpediel ofdl 8, 3D woret 3 wail oidl 8, AR Yiacr PR @il smosht A arsen
31 armesft) amu ! 3ii2 3 of) 1962 3 5/ ars vl s yrsa Biforees A Al w6t Uz 3me) 4 €livl I¢Soc A 3A AR Pal Sl o -1 'RBadt isft
aTS-911S) | 7SI 3pfl aw AS 3, I AW P Jokilel TS forperd! off, 33l ferar e i - "Close neighbours are better than distant
relatives." rrera arsolt &ARI 9gd aeicidl uskit 8, ag a2 fore SaeT SwRist 2 g7 & e ) 3t arselr of 1S 3 s w2 &= siiz sl
I8t seoft srcest A=t eft b 1942 bt 303 Iswet SIS 3 DI HIct & o1t urn 3iiz A Golgell B2 Aaf dd dcl 30| &2 golol 9, SId DIS drd sisfle
Biddl & Al 33 P of PO clAol Il §| 3 D DRI 31T AR T e ot



3n3ft i b Warorel 1 ORI &I, I8 cidI-dlsS] Wa9lel ol fAsiiel 91del 31| 8l 3RPUIIel Yool & U Ryplocied of wal fop fteel dit Aret 3 BuIrre
P di$ w2, oiEf A arsen s 3 3, agt v AT A T, v wiss! off ordt woft; A w=m 3 52 1B E? 3A G 3Gl SNl BT ATEA
3| Al AR fASYr Fid} 1 of A1l v it Bt & oIl dier & BRR RPIs diferdl, o Sa 31mT o6! dl Game col-col col-col DA 3T
Ugd I, 31eI g5l & 3l 12 do Sise) aa a2l ofdl 3 df$2 bl clrsel U2 [Qu9lel 3, I8 d8l ASD Tells, IS dal Sdcludic P2 3R a4 off asl
32l eE @2 A 3calat fopen ) 3oadiar 4000 HIScT I clISal Foll &, ASDI DI ST ST 3= - G) Aol, AR e, B: Ao, 32 AST 3A Tl DI
3 g9 3@ 3 ... (uamen)

Iufer ABNGA : 358 f3Acd of B3
off farsrr JaIgz RiE & 8 olemiferze 8, s Iscarct &, & IS 9T 3liz 32 fichia ordl @t it &t € as &t 2loft anfae

BRI Daoll & b Sl spfaar et of war e f5 "Never fear to negotiate, but no negotiations under fear" zamdt st difer=ft &, a1
3AD! SAcIU D3| PR gal Uiferfl Sactu w2t 8 dl ulfcpdrel bl A6 Dol Arsell 32 AP Dt ASIg 8| uIfcbirol B fbzar A slew Dt
P fore 1 drIfore Dlel S U v daa afe= FA Qarss Bl 3 eIl soldicdiic dl 333 3PN 8l 3PR 1946 & sropisest oA a1 aftfer
asd e & &6 'They are not loving Pakistan, but they are loving the base that Pakistan provides so that in half an hour they
can reach oil countries and Gulf countries.' 33 aY amu frer o1&t AD| I Dol uB 3 6 3mu Wt diferdt gonsw Sit asdoec diferft ar
3l arsgoc diferfisr 9 3mu s BRIt ol b @i S 3wfl DRI B Aol AGRT of Dal b AR feam! 3k Ripel #iIcT [ a1 3,
3AfTE 891 g8 AdEC 8 dl $A UR 3 §&¢ A ol 8l SIISE b 3Dl Ricvol feqwmI [ 381 8, mud! Rioldr el $a 28 8| Al 31 Riotan 3 amu
A URSIeT oidl Al SIS &l Sieell 3Mu 3Musil dardt o sl PR Eogxdet vw cmize SHldRT st ¢ acs §, PR dogedrel Bd ST
sploiie! 3 d =it ordl We can also be a growing economic and army might.

We can also be a growing economy and Army might. 336t du3t Sleil a2 3 Bl aifde; aElerR, Jofidier SR sified as3i oo
Scolololel off 31 95 Us 3| clfdpel AR 9L I AB &, AlolofI fger aidf} fager 31 oft ue &, sAfeTe 368 RAS9r r oft swrer Bl @Iy D S
dffersft amft) 3 3/ AT Dol ATBAI §) S AD AU St of ARA oft, 9 A9t oRN b @t wotor arctt 3 3 smudht AT A 9T SRM o 3y &t
FSIIUY| & Poldels Dol K §) AS Al g8 MUl iR bt diferft) st o1 g ordl, a4 oft g el A S 33 ... (xuqwrel) oturet dY AR
SEIferRll 3 PRUI 30l A3 DY S &, U3t a2 ) 3 SclsEIs ol dlol b PRI diR¥RI arR 52 [ Us 3 ourel SIrdr ... (RAdHel) SclsErs i
TEDBICTA DT &I, A SIAT o). (RIeiol)

MR. CHAIRMAN : Please maintain decorum.
...(Interruptions)

off s wBIGe Rig ! olurct ol dl siuel & e s &t G213t & fp nsa sit asi & YpitSe &, omrig d &312 doloiir et Ris it @I earer 3,
PDIS dI 2AlSt &3 D fe1e e 1w clfcpor olurel g4 cllsll bl SIciferRll A 3¢ WP 3US dell SR AS Al 83 ol bl I

HABIGRI, U T8 3BT TS 3l 3, TP 33 3 &1 PRI 3R [eal I A8 Bl Joll Ay dad 2 Uit $3cot Dlel 8, AU AWIDT 3R cifeor
¥ DSl 8 Al & a8l ssRcemssiont 8 M S D2 Al SARI GART U 8 33AD el & Al &) APiDol Dol A & WA D) A
Ui A3t st 3 Scilsloel I A1 oRMy dol a8l ¢l fop fi¥etor omsell @l sfUsar A dgd Yot 8| s DIS S1 IR oldl 3| d BARI Deael
83icst, saRt AlucorA, sART Bl 3liT Siiol &1 & aga DRI ) cifdpal & g & b ARt [AGer diqerr & JifioRl SaeilpeA B M, arcs
emsde Bl d2s A S QbglolcT RYId 3, Bl ADAI 3, a8 &, cifdbol a1 cllsll @ fSxars ofdl usdr 3, ot Rafti¥em difereft fars ordl usdt
3|...(caaemar)

3id 3 3 sl aradl § b Riarisd DRI 4 &9 e Bra & &, 33w v dic Biso2 Al dic g Sl of ade [, 3[ 12 URI UY ol
ATel Al 3 S VAT Ricd Eop AT B3 elI5l 3M SIIY, AIfeh 891 $ADI W BRIGI ¢ AD| SIA AFeS U2 3D §all, clfcbol $ADI BRIGI 841 old] ¢l Ulg,
TRIIfP 53T BIsold bl ot off) 3 MU FAreRIer A e i} Sft b1 e=iron ot 3BT Dot aradAr & 6 3mu it 11 yfererd oot B3P Telc 3 3
38 8, U5 I5d D 3| 3 dclidel fAckST 8l 381 3, ScIol9l6Iel SCITIGT Bl I3 &, D fe1u 3y cllvl JolIsy, 12 &b ot vaRIucet cse, wivel Afd
& il P srerrar #ff S et 3, Iorchl IRT AfSTe| ;A Bivar Biforedl B eiisT Sotctrol BIfdTe; A Sorctol B! 3l 3T BT A FH TR 3
fop Ba3t St ueenelt 3, a8 Jid 2l Siweft

3ict 3 & 5 Tl AT g 3 9IcT SRII oI, 3 3 Il 3BT §, a8 Ust 131 Bret srn 3 f5 190 dic us &, 5wt 3 siea @1 187 die frer 3, RBrwt A
UD So1dIeTs Bl ORI AT, B dIc dl &l| BARI Scoll SIGT UYelided 8, 331 &l feTpet dolloll alfag;

BHI2 Yol aicfl Sft SrBUIRICT Tel 31T I SISl DY 390l st el ORI Al 391 &S I 3, A SARI RIPR 3| F2ucl s, a1 Sl €llsl &5 3,
3BR 8 ol At 8 dl &t sl 9t Bloll a1fde 81 $A aIAd DI [AeTpet woff Dl &, BICTifcd ST 3ol clldvll A AWARA 8, SKIciTol il glol 8l Ay
1890 3t gocts 3t wep Bren gam, RrEt war, "Dialogue is the reference from Napolean." a3 clisit @ aid @il aifde; Giferor of v
aIT ol eft, & IolpT JFIC Aoll B2 3ol AT WA BIoN| Ioalol agd uscl Pbal o b "Let these opium eaters sleep. If they are
awake, the world would be sorry." 3 si® o1t 2l s1e, et s18 ) 3 Opium eaters t UMl HsIeT B2 AcTell US| 3ADT gt ofifer gorrs
SIIe| 3681 Il & AT $ADI Adtelol DA L I Uil I AATH DI &)

MR. CHAIRMAN : Hon. Members, there is a long list of speakers. Those who want to lay their speeches on the Table of the
House, they will be treated as part of the proceedings. You may kindly lay your speeches on the Table of the House.



off orc arca (FAYRT): R S, &1 Dol WS &, 3 W Igd RAFAR A ad g8 3| usc 3l g Tl of sAR} RSer ofifer st aer 3 8,
32 T 3oalol FAleI-AHICt Glaro! BT DI fopen 8| Ablotol fop=it Sor b Sit figer ofifer &, as 5 Sor b 9flaz bl dArpa b swelda i adt &) Sor bt
arpa @@ 3, 3t I Arer gorr 3t smucht A Tordt 3 iR MU Arer ORI B o Tor vd fRersa 3 srena AE & b 214 orrct iz st
fopeefl g &, s ATed del 919, Al AsHIE fpdol 3 3, dsdArel $ARTE S 3Mesl, Fiftp 20-22 B3AS el $A 391 A TEIR P T8
DRISHS 8l 38 3| gforr oI Sil SISk &, 33T Io1pT et 8l RN 3 It Sit 80 @ls ciler 8, o1 :1jeTe q ofdl 31 28 §) A 3es! off =i, sAbL
Rioan &3t wofl aifde, q aRil MY FHIL BT Sl AR 3, 3A WEIR B 1|TIE A 3 33 3| A DIS AR o1l 3, 33 3ntent R 3, BRIP Wi st
TGIR 3| AT S AR-AI T &, IoIdb &6 of A fbeaar 2 3iie Uz fbdar 3, 331 W fagar Sfiftr aceht, samrRr @5 ofld drpa dotror T o1dt 3 sz
$AMCTC B BT $3A BICId 3 TS 3|

AT AEIGA, I SMUD AT A ATl 31 Dol ATl § b Asl U2 P cllol 3WI¥apT & e 3 dict 28

oft srrda Ris Sft diet 33 A fop spifs®T & Huz SwreT Bk 91 281 da &t 3, cificbol dedotl B2 b i WeNfSAle! 3 ST 3M SR o, STd ABT
A SIBIST BISOID 2lb2 B DER T SRIT oI Al DIS Id Dol aIcll oIdl fBrem oy 3P eIty 3 9.11 ordf Srar Al udr Sirer &t b sEif¥mr ot
SIpaNfordlol o1&l SIIel 3 AS Hlolell § b IPATIDI T8l 3IST B3I &, STl B3 8, FAMA SA GOl DI ANDICID Tl 8| cIFd AR I <9l oldl 3§,

AIcoIferas oiml §) diferaloll P Al a8 asi ofdl Al 32 Bogrol d dise U2 afe difersrel 3l SIRI dl &3t Sl Pad &, BARI Sil <d| 8, I8
foparett Tior-Ust &, S0P WY 3 SuIeT AR 3 garr B s ordl 3)a(aeer)
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MR. CHAIRMAN : Hon. Member, please address the Chair. Otherwise I will call the next speaker.
oft 9T uIca : o, St &) As Ul IR A Al 3@ (caatar)

MR. CHAIRMAN : Hon. Member, please address the Chair.
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BSD2 eIl scifdol DIfdTe, qRiifp el ars] 3 &) diel P AT IoTdT DIS I oIdl &) oIcl, oflc, JPIe, ABSd MG 3D Rodr BT A 3
1Y el Jorhl U scloft Fo@A O 3 391 Bib ast s A act aiiz Slav I 2Afderror Forar 3 Afderror Az cAevede] 3 Blot ¥t 3, Blot ord Vet
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1B Bloll A1 o5 31U aai IS ordl 2 38 3| cllell @I Al BIAD 3MU oIl ofulc] Tollol DI BIH BT 38 3|
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3| S A oAl dd 3 BA O A I 36T AolUIcR s &, Al & 3PIDT D A 3| d Ddcl TP PR} P2 36t I ;71 DFeol b zart
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3ICBT DI Cloll USAT 3, dl SoIdl I St 33438 BIg2 Bl 3, drdl Bl 3, SIGI Bl 3a(deol) 3i drdl Al 3| &(Aaelol) odl, & am ordl
DEoll AIBAI| PP SeT61l 8 DT 3 b 9311 A DI cloll 2 Al b2 AT T &4 Gloil, el Dafl 33 31T AR ST 3 312 Peft IoI! 3R AR
3a1 3 e Rre1lien 60 et A det 331 3 ERDI 3 Sloll DY BoYdctt A el 3 ufpedmel A aadia dlofl aifde, w=iifs Jor syiela det
3| S 3MololRcl 3) 3ITSI ofdl Al Pel TADI DIS of PIS ABRIH ol A=A forperen A1 fib2 3 ;e 3l IR $Afre St clifd=n of Par o 6
BRI Tollol B RBARI, Uscl dl fcd dcoll oldl AlBT oI, 3PR dc IR 3 Al 316 DIS VAT JR>AI Jolloll AlBY, PRI AR dol SR,

HBRIH Solol Pl dd 3| AT AT DI JRI 86 oldl Dol ABE, T 8 A=l forbetan,
5t & 1 I aruell I eI DT G
MR. CHAIRMAN : Now, Mr. Bandyopadhyay.
off aror Sitelt (SrRIgR): #1dicw, & drotoflR 9RG ArGd Sft A Tb Yset UPoll dradl &) 3odial ot d @l 3 (cudemor)
MR. CHAIRMAN: The hon. Minister will reply. Please take your seats.
...(Interruptions)
MR. CHAIRMAN: Nothing will go on record except the speech of Mr. Bandyopadhyay.
(Interruptions) 4€; »

*SHRI S.S. RAMASUBBU (TIRUNELVELI): India's foreign policy is framed out to protect the fundamental security and
development of the nation by the Ministry of External Affairs. Many of the key challenges and issues such as fight against



international terrorism, reform in international financial architecture and international organisations, food and energy
security and climate change have global dimension to look into it.

We have to enhance co-operation with neighbour countries. To improve the foreign trade and relationship between India
and other foreign nations both in developed and developing economy, we have to arrange a good relationship with the help
of our foreign emissaries.

Our Hon'ble world class Prime Minister DrManmohan Singh travelled extensively to meet the Prime Minister and President
of various countries. By this way, he established a peaceful friendship with U.S.A., Russia, Japan, China and Arabian
countries. He is creating a conducive situation to get a place for India in United Nation Security Council.

US President Barak Obama supported India's membership of the various non-proliferation grouping like the NSG, Missile
Technology, controlled regime, Australians groups that regulates trade and chemical and biological materials and the
Wassener Arrangement and overseas trade in conventional weapons and dual-use technologies.

* Speech was laid on the Table

Sir Lanka:

During the Internal war in Sri Lanka, the innocent Tamilians are severely affected. They are loosing their houses and
properties. Our Government supported a lot. More than 1000 crores of funds have been provided to the Sri Lankan
Government to rehabilitate the marooned and stranded Tamilians in Sri Lanka by our Government.

Nowadays, the Tamil Nadu fisherman communities are involved in much hardship to catch the fish in Sri Lanka border area
of sea. Frequently they have been abducted and short to dead. To put an end this means, our external affairs must take a
expeditious attempt to solve the problems amicably.

Safeguarding Indians in foreign Nation

Whenever the problem arise in foreign countries, the ambassador and these Indian emissaries should take immediate
action to safeguard the Indian interests.

In Libiya, there is internal problem arised. Our External Affairs took various steps to evacuate the Indians who are in
trouble. But at the same time, we have to put more attention on Australia and America, where our Indian students are
stabbed to death and ridiculed.

Now, Japan a developed country is in a great danger of Sumani and earthquake. It is very important to help these people
and also to bring out our Indians from Japan. The Nuclear project is now damaged totally. The people are affected much
due to the breakdown of this nuclear project. In our country we are constructing a nuclear project in Koodamkulan with the
collaboration of Russia. In order to safeguard the people of our Southern Tamil Nadu, the foreign affairs ministry should
take much care to establish this project with all the security measures. It is essential to tell the Russian scientists and
government that the project must be free from fusion.

Passport and Immigration: Passport issue is very important for our Indian citizen to go to various countries for various
purposes. Some Indians are going to foreign nations to carry their education. Some are going for job. Some are doing
business. The passport issuing authority should take much care to issue passport expeditiously and at the same time
notification of security point of view is also crucial.

South Tamil Nadu, Tiriunilveli is an important place to establish a passport office. Our External Affairs Ministry start a
passport office immediately at Tiriunilveli.

International Terrorism: International terrorism is threatening our country in many occasion. We have to be very careful



to prevent this terrorism by establishing a powerful mechanism of scrutiny and vision.

Relationship with neighbouring countries and also global nations are essential. Balanced foreign policy is a necessary one
for the betterment of our strong India.
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*SHRI BHAUSAHEB RAJARAM WAKCHAURE (SHIRDI): India is a major power today. The international community has
already started acknowledging it. But the Indian Policy makers remain reserved, about the India's rising profile. It can be
seen that when representatives of Indian Government interact with major powers they reveal their weakness. It is a great
concern.

Recently, Hon'ble External Affairs Minister went to Beijing to mark the 60t Anniversary of India's recognition of the China.
But will China Support India's candidature for the Security Council now and also in near future. I have doubt in my mind. In
all sphere, every time India asks for China's support, the reply from Chinese side is big no. Is it not showing the China's
status as the pre-eminent Asian power that reserve their right to grant a big country like India the privilege of being in the
Security Council? India's experience with the UN has historically been underwhelming. India's interests have suffered
whenever the nation has looked to the UN for support. Indian policy-makers should work towards an eventuality where
India gets invited to join the Security Council by virtue of steep heft in global politics.

I am worried about the fate of Indian fishermen now-a-days if they stray across the International Maritime Boundary Line
(IMBL) in Sri Lankan waters by mistake. We all know that two Indian fishermen were killed in the sea between India and Sri
Lanka close to Jaffna and Point Pedro in January this year. The first fisherman was killed after being allegedly fired at by the
Sri Lankan Navy and the second died after being allegedly strangled on the seas. In another incident 136 fishermen from
Tamil Nadu were surrounded by Sri Lankan fishermen, who caught them and handed them over to the island nation's police
earlier this month. I came to know that an India-Sri Lanka Joint Working Group on Fisheries will meet this month to resolve
the issues. My question is how a small country like Sri Lanka gets so much strength to kill our fishermen. Our Hon'ble
Minster has hoped that Sri Lanka would treat the issue of fishermen on humanitarian grounds. Is there any justification of
using the force by Sri Lanka against our fishermen? Who will give the answer? They will not give consideration on



humanitarian ground. Only request is not enough. Indian Government has to create pressure on Sri Lanka diplomatically so
that Sri Lankan Navy should not harass our fisherman and they adhere to the October 2008 Joint Statement on fishing
arrangements in letter and spirit. Government has to take immediate measures to create confidence in our fishermen.

Another serious issue which I want to raise here is the activities of Somali Pirates. In total 174 merchant vessels have been
hijacked by Somali pirates in the last three years. It is a global menace. I am happy to know that yesterday the Indian Navy
has captured 61 suspected Somali pirates and rescued 13 fishermen after a firefight with a pirate mothership in the Arabian
Sea. I appreciate Indian Navy for this. I urge the Government to take strong legal action against these Somali pirates
amending the existing legislation, if required, so that they can be convicted without any further delay.

Presently the Haj Quota for Maharashtra State is not enough to accommodate a large number of applicants who intend to
perform Haj. Many have been applying for several years, but due to the limitation their name could not be included in the
recommendation of State Haj Committee. I, therefore, request the Hon'ble Minster, through you Madam, that Haj Quota for
Maharashtra State be increased from this financial year so that a large number of applicant's name can be included in list of
State Haj Committee, Maharashtra for recommendation to the Central Government.

Before concluding, I would like to bring to the kind notice of Hon'ble External Affairs Minster that though a number of steps
have been taken by the Ministry to expedite issue of Passport, but still general public find it very difficult to have an Indian
Passport due to official and middlemen nexus. In many case, after preparation of passport, the same remain for dispatch
for so many days in the regional passport offices in various parts of the country. I am not convinced when the passport is
ready why the same is not sent/delivered to the applicant immediately. Why it is kept in the office for so many days and for
what purpose. I urge upon the Government to look into this matter and take concrete steps for issuing and dispatching
passport without much delay.
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Mr. Chairman, Sir, I rise to support the Demand No. 31 relating to the
Ministry of External Affairs. The debate was initiated by Shri Jaswant Singhji, with his very powerful and strong
observations followed by Dr. Shashi Tharoor, who also delivered a very good speech and other hon. Members.

Sir, while going through the Demand, I find that the allocation of the Ministry's Budget is actually Rs. 7,106 crore only. Out
of it, the plan outlay falls within Rs. 800 crore. The Ministry of External Affairs, as such, is dealing with the whole
international arena. It has a glamorous position among all the other Ministries. But I would like to know from the hon.
Minister of External Affairs whether his Ministry is suffering a lot for the shortage of funds to run the Ministry in a bigger
way.

While going through the Budget papers the Ministry of External Affairs, I found that it mainly includes the Secretariat
General's services; and the external assets among the major heads are Embassies and Missions. There could be more
follow ups and steps by which we can open more Embassies and Missions.

This issue of passport and immigration, which is most important issue, has not been raised either from this side or
from that side up till now. We normally get the allegations that the Regional Passport Officers are not accessible to the
common people, who normally intend to go and interact with the Regional Passport Officer, with their problems to be
resolved. That part also needs to be taken care of. I am saying so because in the City of Kolkata, the Regional Passport
Office is situated in my Constituency and I receive complaints more or less regularly that the RPOs are not functioning
properly so far as their queries are concerned.

Mr. Minister, Sir, you have your training programme and you have your special diplomatic expenditure, which is
totally under your discretion. Even you have your entertainment charges. You have your International Cooperation Sector
and you also Haj Goodwill Delegations and Manosarovar pilgrims. But when Haj Pilgrims go to Mecca Madinah or come
back, they face tremendous problems. It has become a common phenomenon, now. It may be due to shortage of aircraft or
due to mismanagement but the Haj pilgrims face a lot difficulties while coming back. The Haj pilgrims who were supposed
to come on a particular date, are being delayed to arrive in the country by two weeks, three weeks. This is a major issue,
which we should not take very casually. I think it should be taken up with all seriousness.

India has a firm principle. India firmly believes in the principle of international solidarity and brotherhood. This was the
slogan from the very early ages. I had the privilege once to attend, as the only delegate from the Indian Youth Congress,
the conference of the World Federation of Democratic Youth at Varna in Bulgaria. I represented IYC. At that time, the very
particular thought and ethos of Indian foreign policy adopted by Pandit Jawaharlal Nehru followed by Shrimati Indira Gandhi
were international solidarity and brotherhood. These two slogans actually brought India at par with the world leaders.

We used to give slogans at that time in favour of Nehru, Khrushchev and Kennedy. Then, a new era had come in the world
with the collaboration and for the combination of the three world class leaders, who could give to the world a very peaceful
direction.



I must appreciate Sharad Yadav Ji, who has said, that there are two major powers, one is the USA and the other,
the Soviet Union but one major power has now been totally abolished. So, America has now become the only super power
in the whole of the world and they dictate the terms that in what way and in what capacity the world will run and move.
India, on the one side, is the worst sufferer of the terrorist attack. In the past the world had nothing to say about terrorist
attacks and they did not react but when the terrorist attack took place in the United States, 9/11, then the slogan started
coming, let us do war against terrorism.

So, whenever we interact with the United States, we used to give them a very clear signal that a neighbour of ours,
a country like us, India, which is still trying to stand on its own feet, with their so many economic problems, creates
problems. It is only to protect this country from the hands of the Pakistani attacks and from their terrorist forces, the total
Budgetary support to protect us from these forces is going at a sky rocket height. Our Prime Minister has visited so many
countries. You have also visited a few countries. They are also coming to our country. So, going and coming and having
these interactions certainly should produce some results by which we feel that India can give a real moral boost to the
whole world.

I will make some suggestions before you, though these have been introduced through some Motions also. There is a need
to make negotiation for securing Permanent Membership, as Shri Vijay Bahadur Singh was saying, for India in the United
Nations Security Council. Where does it actually stand? We have got the membership for two years only, and then it has
been abolished again.

We certainly try to move one particular issue. I think the whole House will extend support to a meaningful step for
according the status of official language to Hindi in the United Nations. Hindi language should be taken as one of the
accepted languages, a language of not less than a country having a population of more than 110 crore of people, and as an
officially recognised language.

There is a need to ensure safety of Indian students studying abroad. Even yesterday one young girl had been raped and
killed in Australia which has become a continuous process. How far are we taking steps and what sort of stern attitude are
we projecting? We have nothing to care about any of these countries where the interest of the students is so badly
affected.

Politicians, important film actors, well-to-do people and Ambassadors of our country are being harassed at the
airports of the United States of America. Whenever they are taken for checking, they are extending their identity, but it is
not being taken into consideration. Indians are being harassed and ultimately USA authority send a letter of regret saying
that it was improper on their part and express their regrets. This matter also should be taken up very firmly.

India as a country has its own views at every stage. We have our own views to fight against terrorism. India has its
own views about food security, for which we will have to take our own measures or steps. We are very much of the opinion
that we must have our own energy resources. On climate changes and international financial and economic crisis, India's
voice was heard with respect in the G-20 process, G-8 plus and even in G-5 also. The climate change issue came up in the
Copenhagen Conference also.

India now has enough strength and power to raise its voice in the whole world where the prestige of the country has
increased in the esteem of people's eyes. Globally India is now certainly a force to reckon with and we feel that if all of us
unite together, we need not care for anybody. If China has emerged as such a huge force by utilising their human
resources, why can India not rise to the occasion whenever it is required?

India should rise and protest if in any part outside the country democracy is hurt and democratic steps are throttled.
A few days back the Egypt issue had shaken the whole world. The Gaddafi issue has started threatening Democratic
process. India, without hesitation, will have to unequivocally make a statement that we firmly stand for democracy and
democracy will not be allowed to be hurt at any stage or at any level as it happened in Burma. India certainly is trying to
rise to the occasion.

I repeat that India's basic philosophy of international solidarity and brotherhood and non-alignment policy can give
this world a new dimension. I believe that under your able leadership, under the able leadership of our hon. Prime Minister
Dr. Manmohan Singh and the UPA Chairperson Smt. Sonia Gandhi, India certainly can get the right direction and can be a
real force to reckon with in the world. Thank you.
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SHRI P KARUNAKARAN (KASARGOD): Mr. Chairman, I fully agree with what other hon. Members have stated about the
main objective of the Ministry of External Affairs. It must be the safety and security of the nation. At the same time, the
External Affairs Ministry is not merely confined to the external affairs alone. It is related to some real internal issues also.
We have the Home Ministry, the Defence Ministry and the External Affairs Ministry. The sum total purpose of these
Ministries is to keep peace, security and better relations with other countries.

While participating in the discussion on this Demand, we can say that India has been following an independent foreign
policy since India became independent. It was true that during the time of late Prime Minister Pandit Jawaharlal Nehru;
Late Shrimati Indira Gandhi; and even later on we have been following such an independent foreign policy. We can be proud



that India was the Chairman of the Non-Aligned Movement (NAM). It is true that each country has its own problems, and
that country has to understand the problems of the other countries. But at the same time, we should not surrender our
sovereignty and our freedom just because we have to have relationship with other countries.

As stated by some other Members, I agree that to some extent we are really following the pro-US policy in many
issues. It is true that there was a vacuum in the international field after the setback of the Soviet Union and Eastern
countries, but at the same time, now the situation has changed. We cannot say that there is a unipolar world with America
as the superpower. We see in the international sphere / arena that there is regional cooperation in Latin America, the
European countries, the Shanghai cooperation and also in the Asian countries. So, we should visualise and realise that it is
not the US alone that can dictate.

Dr. Shashi Tharoor made a very clear statement that our foreign policy is fast changing, and he said that it is in accordance
with the economic interest. For what interest are we following it? What political interest do we have in it? It is for this
reason that for the last many years we are seeing a deviation and dilution in our relations with many of the countries.

We have seen a number of instances that the Government has taken. We failed to raise a strong voice when Iraq was
brutally attacked by the US and its allies in spite of worldwide protest as was the case in the days of Pandit Jawaharlal
Nehru, and we were not able to raise a strong voice when Palestine was cut into pieces as we had done during the days of
NAM when we were the Chairman. What was the reason for our giving negative votes twice against Iran? What was the
reason for withdrawing the gas pipe agreement that was from Iran to Turkmenistan to India? These are all done with
pressure from the US. Hence, I say that it has followed pro-US policy in many issues. At the same time, the changes were
to be seen in the world. The US is not able to control its own unemployment; its own fiscal deficit; and its own financial
stability. So, India has to realise these changes.

I am not saying that we should not have any relations with other countries. We should make better relations with
US, Russia and China, but at the same time my argument is that our sovereignty should not be surrendered just because of
some political interest and just because of some economic interest as it is against the independent adopted policy that we
have taken earlier.

Of course, US imperialism has been dominating its power in many fields. It is not only on the issue of relations with other
countries, but also in case of some other interests. I was a Member of this House in the Fourteenth Lok Sabha, which
discussed the nuclear treaty. We know how the Government has managed the victory in favour of this Bill. We also
discussed the Nuclear Civil Liability Bill. It is understood and it is reported that America is not fully satisfied with many of
the clauses that we have incorporated, especially, about liability and some other issues.

As far as America is concerned, we can see that they always looking at their own interest. Of course, that is true. At
the same time, India has to take an independent stand. As stated by Dr. Shashi Tharoor, though the independent policy is
fast changing, it is needed in the new global arena, but at the same time, it should not be in the interest of other countries.
I do not want to go into other issues due to paucity of time.

The recent developments in the Middle East countries should have serious concern, as far as our country is concerned. The
change in Egypt is really a historical one. If you see, all sections of the people came together — the Muslim Brotherhood,
the Communist group, the Christian groups — to fight against Mubarak. We have seen the same thing in Libya as well as in
some other countries also. Here there is one significant factor that we have to point out. There is a belief, as far as these
Muslim countries are concerned, they mobilize themselves on religious issues, whereas here it is not a religious issue, it is
the issue of unemployment, food problem, inflation and so on. What is our stand or what is our approach towards these
recent developments?

I think the people of these countries have to take the decisions. It would not be wise to interfere in their affairs. It is
reported that America, Britain and some European countries have decided to interfere in Libya. I think that would lead to
more casualties. At the same time, the fate of these nations has to be decided by the people alone. I appreciate the fact
that our Government has taken all possible measures to bring back the people from Libya and other countries. At the same
time, I would like to point out that there are people who are working in remote areas and they also have to be taken care
of.

The political situation in Pakistan has become more volatile. The Pakistan Government has been increasingly under strain.
The recent assassination of the Punjab Governor and also the heads of other minority Governments show that the
fundamental forces are asserting themselves. The killing of two Pakistanis in Karachi by American CIA operator also makes
the situation worse. We should not compromise with the issue of terrorism. At the same time, we should take every step to
make the relations with Pakistan better. It is not that we have to withdraw from talks. At the same time, the other issue
has to be taken into consideration.

With regard to Sri Lanka, the Sri Lankan war is over. At the same time, one of the promises of the Sri Lankan Government
was about the full rehabilitation of the Sri Lankan Tamils. It has not been fully implemented till now. It is reported that



large number of Sri Lankan people are still in misery. In recent times, tensions have risen just because two fishermen were
killed and also 136 fishermen were arrested by the Sri Lankan Navy and Army. There are reports, from the side of Tamil
Nadu, that there is dissatisfaction. The Sri Lankan fishermen have also got the same opinion that their rights are not
protected. Therefore, the Government should come forward to safeguard the lives of the Tamil Nadu fishermen in Sri
Lankan area and also other issues.

17.28 hrs.
(Shrimati Sumitra Mahajan in the Chair)

I would like to point out one major important issue with regard to the functioning of the Embassies. According to the
Passport Act, 1967, the passport is really a very important document, as far as the citizens are concerned. The privacy, the
secrecy of the passport has to be kept, and according to sections 6, 7, 22 and 24 of this Act, the Government or the
Embassy has no right to delegate the power of passport to any private agency or private persons. There are complaints in
some countries, especially in Muscat and Oman, that the Embassy has invited applications from the interested persons to
do this work or to assist in this work. It was on 20/10/2010 that applications were invited.

These were opened on 26.10.2010. This job was entrusted to the private parties. There was a complaint from
Bahrain that this person who has taken this responsibility has some relations with not only the private parties but at the
same time, he has relations with the ISI. I do not take name of any person. At the same time, the reports came in the
Malayalam papers. We know that if we entrust the power of the passport to a private person, he may keep it for two weeks
or one month. That passport can be misused. Even with all the safeguards that we are taking, we know that these persons
may have many passports. The action is taken only when they come before the Court or before the Government. I want to
know whether our embassies have got any right to delegate the power to the private persons about the issue of the
passport, re-issue of the passport, extension of the passport or validity of the passport. If it is so, I request the Minister to
go to the details and make the inquiry because these persons are taking huge money. At the same time, it is not the
question of the money alone. It is the question of the security and also protection of the nationals. I request the hon.
Minister to take this issue seriously.
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SHRI R. THAMARAISELVAN (DHARMAPURTI): Madam, I thank you very much for giving me this opportunity to speak on the
Demands for Grants pertaining to the Ministry of External Affairs for 2011-12. I wish to support the Demands.

There is no doubt that India has made great strides in every conceivable area, more particularly, since we adopted the
policy of liberalization, globalization and privatization in the early nineties. But some issues are pending and eluding India
for a long time, one being the permanent membership in the United Nations Security Council.

In 2010, five permanent members of the United Nations have visited India. This shows our importance in the global sphere.
Except China, all the other countries, during their visit to Delhi, have agreed that India deserves to be in the UN Security
Council as its permanent member. What we are experiencing for the last several decades, since India has desired its
ambition to become a permanent member in the UN Security Council, is that whenever any Heads of States of any country
who have a right to vote in UN, during their visit to our country, make a statement supporting India's cause for getting a
permanent membership in the UNSC, but when they reach back their home, statements are pouring in contrary to what
they said in Indian soil. Therefore, India should make determined bid for permanent seat in the UN Security Council.

India follows its own independent foreign policy. India is also making efforts to develop ourselves in the comity of nations.
In this direction, India is striving towards strengthening our relationship with the USA. Our relationship with the other
major power, Russia has always been growing and they are our trusted allies for decades.

Our increasing role in the European Union is worthy of mention. We are on the verge of becoming a developed nation. Our
efforts are pooled in this direction.

India is aiming to further our goals of rapid and inclusive economic development and poverty alleviation in an increasingly
inter-dependent world. Being a founder member of Non-Aligned Movement, we are striving hard to consolidate our relations
with the developing world.

In the growing nuclear threat, we have to make renewed efforts in strengthening ourselves. We should not be found
wanting, in case of any eventuality. Pakistan has been creating disturbances in our country. The latest being the Mumbai
attack in 2008. In spite of producing proof, Pakistan is not taking action against those who had blatantly involved in creating
disturbance in our land from time to time. In such a scenario, we have to study our foreign policy in new light to see
whether our foreign policy is to be changed at least in regard to Pakistan.

Sri Lankan Navy indulges in harassment of Indian fishermen. The repercussions can be heard in the corridors of power in
Parliament. Our Party, the DMK, our leader Dr. Kalaignar and the DMK Members of Parliament from Tamil Nadu, have been
raising the issue under 'Special Mention' and using different weapons available with us. Our Leader Dr. Kalaignar has
written a number of letters to the Prime Minister in this regard.

I would like to draw the attention of the Government towards the excruciatingly painful state of affairs of the Indian
fishermen, especially from Rameshwaram. Efforts should be made by the Government and the Minister to speak to his
counterpart in Sri Lanka to stop harassment of Indian fishermen permanently by the Sri Lankan Army.

Madam, Tamil Nadu fishermen are facing the brunt of Sri Lankan Navy for a long time. They are brutally killed by Lankan
Navy. There are instances of such killings in the past. From time to time, many Fishermen from Tamil Nadu are either
brutally killed or taken to custody by Lankan Navy. I would strongly urge the hon. Minister for External Affairs to resolve the
issue of Tamil Nadu fishermen permanently. Tamil Nadu fishermen go for fishing particularly during the season of South-
West monsoon, that is, June-July-August. They also go for fishing during the season of North-East monsoon, that is,
September-October-November. This is an age-old practice followed religiously in these areas.

We come across severe clash between these Indian fishermen and Lankan Army and sometimes it leads to not only burning



of steam boats but fishermen also get injured. This is a very serious problem which may take the shape of a severe crisis in
the days to come, if not controlled immediately by solving the problem amicably without any further delay.

I once again urge upon the Central Government to come to the rescue of the fishermen of Tamil Nadu as they are adversely
affected and also to evolve a permanent solution to this vexed problem so that both the sides live in a peaceful and cordial
atmosphere in future.

I would also strongly urge the Government to ensure the safety and security of Tamilians in Sri Lankan, who are
given the status of Internally Displaced Persons. I would like to know from the hon. Minister as to what efforts are being
made in this direction to ensure decent living of Tamilians in Sri Lanka after the ethnic war with LTTE was over a couple of
years ago. The Indian Government should ask the Sri Lanka Government to carry forward the efforts to ensure justice to Sri
Lankan Tamils.

I would like to plead that the Government of India should realize the seriousness of the problem and make efforts to
protect the innocent Tamils in Sri Lanka. I would like to specifically bring a couple of issues concerning Indians living
abroad, particularly, the United States of America, Australia, Libya, etc.

In USA, many Indians were humiliated by *Radio Tagging' by the US authorities. These Indian students went abroad
to pursue education, following due process of visa regulations formulated by the US Embassies in India. Still, they are taken
to task. An US official remarked when objected by the Indian authorities that *Radio Tags' are modern and trendy. Indians
are fit with "Radio Tags' in US. This Radio-frequency identification should be done away with as this demoralizes the
Indians living abroad. They should be allowed to pursue education peacefully, for which they left India.

Hence, I would strongly urge the hon. Minister for External Affairs to take it up with the US authorities and put at rest this
most despicable act of Radio Tagging of Indians pursuing education in the US.

Secondly, earlier, in Australia, many Indian students were killed. Now, the Indians going to Australia have come down
drastically. Even in today's newspaper, it is reported that an Indian girl is raped and murdered in Australia. Conducive
atmosphere should be created in Australia so that those Indians who are still pursuing education in Australia continue
without any fear or worrying about their lives. I hope the hon. Minister is maintaining contacts with the Australian
authorities to ensure the safety of Indian students in Australia.

Thirdly, Somali pirates have become a big issue concerning Indians. Somali pirates are attacking Indian Navy warships in
the Arabian Sea. Fortunately, Indian Navy could capture 61 of the Somali pirates and rescued 13 sailors. I would urge the
Government to ensure safety and security of the Indian vessels in the Arabian Sea so that Indians are not taken for a ride
by the Somali pirates in future.

I also appreciate the Government for taking steps to evacuate Indians stranded in Libya. But, I would like to mention here
that in such a situation the Government should take immediate steps. Look at the case of China, they were quick enough to
bring back their 30,000 nationals much before Indian Government started evacuating Indians from Libya. So, that kind of
situation should be avoided and utmost care and priority be given to evacuate Indians in any troubled countries.

We are also having problem with China. China has been making all sorts of movement in that part of neighbouring China.
Even China does not consider Arunachal Pradesh as an integral part of India. Not only this, it is also said that China is also
constructing a dam on Brahmaputra to store water and produce power, which once completed, the flow of water in
Brahmaputra would become dry and many parts of our country would face acute shortage of water. So, I request the
Government to take up the issue with the Chinese Government seriously.

With these words, I support the Demands of the Ministry of External Affairs and conclude my speech.

SHRI BAIJAYANT PANDA (KENDRAPARA): Thank you, Madam Chairman, for giving me this opportunity to speak.

Madam, I begin with associating myself with the sentiments expressed by the hon. Member Shri Singh and other hon.
Members in extending our support and sympathy to the nation of Japan.

Madam, coming from a coastal State, from the State of Orissa and from the constituency of Kendrapara, I am very much
aware of the dangers of the sea. You will recall that 12 years ago, the State of Orissa had extreme devastation on account
of a super cyclone, after which the rest of the country reached out to us and many parts of the world also reached out to
us.

Madam, we have a similar track record in this country and we must do everything in our capacity to help Japan. Apart from
the hon. Prime Minister's statement about the offer of sending blankets, and search and rescue ships, we must do much
more because today we are a much more capable nation compared to what we were 12 years ago.



I also sympathize and extend my condolences on the untimely deaths of two of our very able Foreign Service Officers. I too
had occasion to interact several times with Ambassador Jassal, who was an exemplary member of the IFS, representing
our country in many critical assignments in this period, particularly after 9/11 and the attack on Parliament.

Madam, when we compliment individual IFS officers, we must recognize that the Indian Diplomatic Corps is a huge asset
for our country. Our Foreign Service Officers are respected around the world for their competence, for their intelligence, for
their astuteness and for their commitment to the country.

I would like to highlight one particular area where our foreign service has done yeoman service for our country. This is in
the area of Free Trade Agreements. It is an example of India's changing fortunes; it is an example of the high regard with
which India is held, that over the past few years, our Look East policy and in fact, our policy to the rest of the world is
bearing fruits. We have been signing FTAs with countries like Thailand, with Japan, with ASEAN. But what we must keep in
mind is that barely a decade ago, when we expressed and when we harboured hopes of participating in organizations like
ASEAN, we were literally being scoffed at. The same Wikileaks that have been quoted so often today also indicate how
lightly India was taken in the world diplomatic community.

So, it is wonderful that our foreign service is succeeding on this front and succeeding in a manner without compromising on
our core principles such as on agriculture. I particularly welcome the planned FTA with Bangladesh, our neighbour to the
East, with whom we have so much in common and with whom we have been developing a relationship that is mutually
beneficial, including tackling of terrorism in the sub-continent.

I must come to the issue of the Demands for Grants. After all, this entire discussion is about the Demands for Grants. It
has got very little attention. If we notice, the entire amount is proposed to be taken up from Rs.6,375 crore to Rs.7,106
crore, which is an increase of 11.5 per cent. But there is more to this story. If we look at the 'technical and economic
cooperation', the increase is actually 31 per cent. That is important because economic diplomacy is an important part of
diplomacy and with India's changing fortunes, we must use every tool that we have to build our influence in the world.

However, if we look at the other part of the budget of the External Affairs Ministry, the increase is almost zero. It is less
than one per cent. This is an area of concern. If we look at allocations on the subject of 'passport and immigration related
matters', there is an increase of only five per cent. If we look at the allocation for our 'Embassies and the Missions around
the world; to run them there is only a four per cent increase.

We know the difficulties that Indians face in getting passports. We know the delays that they face. Equally importantly, we
also know the delays that people wishing to visit India face when they try to get visas for our country. When we try to do
cost saving, we must not be penny wise and pound foolish. To cut cost, many of our Missions abroad have outsourced the
process of issuing visas. What happens is there is a great deal of inconvenience to genuine visitors to India and at the
same time visitors like Headley who come on officially issued visas to do reconnaissance for terrorist organisations have no
difficulty whatsoever. If you look at internet chat forums, you will find many journalists, many investors, many people with
genuine reasons for visiting India pointing out that their experience in getting Indian visas is the worst customer service
they have ever-experienced. We must do more, Madam.

If you look at the economic diplomacy part where I was complimenting the Government for proposing a 31 per cent
increase, it is important to note that Rs.1,690 crore, fully 55 per cent of that Budget goes to one country and that is
Bhutan. This is fully justified. Bhutan is our staunchest ally. Bhutan is a strategic country with which we have a long running
partnership in this very sensitive part of the world. We have energy interests with Bhutan and I have no grudge when we
provide this kind of economic assistance to Bhutan. I may point out that our similar efforts are inadequate towards other
countries. Some of this has already been pointed out by others. I must compliment where there has been good
development. For example for Sri Lanka instead of Rs.90 crore last year this year we are funding Rs.290 crore and for
Myanmar the figure has increased from Rs.90 crore to Rs.190 crore. These are strategically important countries for us. But,
while I welcome that, the allocations that we have made or propose to make for our economic diplomacy in Nepal,
Afghanistan and particularly African countries is not adequate. It is unchanged from the last year.

Madam, we must at this point talk about China. Various views have been expressed about China and neither of the
extremes is true. The truth lies somewhere in between. If you look at India I/s China's fortunes in history, they have waxed
and waned. Sometimes India has risen above and sometimes China has risen above. As recently as 1980, the sizes of the
economy were about the same and population also being about the same. The standard of living was similar. Chinese
economic clout was about the same as India, as recently as 1980, but because of the step they have taken, Madam, today
their economy is three times our size. As a result their per capita income is three times our size. As a result the amount
they can spend on economic diplomacy far outstrips what we spend. This is an effort to acquire the soft power that the
hon. Member Shri Tharur was talking about.

Madam, I will take two or three minutes more to conclude. I must point out that we congratulate China. We do not



begrudge China for its success. We, of course, must recognise that China has become our largest trading partner. But we
cannot at the same time forget that China's interest in nuclear proliferation around the world and around our
neighbourhood threatens us. We cannot forget the damming of the Brahmaputra, which was initially denied and now it is
being said that it is not going to be a threat to India. We cannot ignore the issue of stapled visas which question the
integrity of India. We must improve our soft power beyond bollywood and we must use economic diplomacy as a tool.
Where can we do this?

Madam, we must allocate grants for Indian research institutes to collaborate with their peers throughout the world,
particularly in the global south. The era of the non-aligned movement may be over in strategic issues but in terms of
technology, in terms of higher education, India has a role to play and we must do it. This will be a win-win scenario when
we help disadvantaged parts of the world to benefit from our technology, to benefit for our experiences to help build
capacities which will help those countries and will help us.

Madam, in conclusion I must point out that we must take a look at what the Standing Committee on External Affairs has
said about the External Affairs Ministry's efforts. The Standing Committee has pointed out that there are delays in the
implementation of e-passports and biometric passports. This cannot be condoned. In this era of terrorism in our
administrative expenses we have been penny wise and pound foolish and I would like the hon. Minister's response to this.

We must also note that the Standing Committee has pointed out that only about 50 Missions abroad had functioning
Integrated Mission Accounting Systems. This is the new sophisticated accounting systems that the Ministry has. This must
be extended to all our Missions abroad. I do not want to only criticize. There are many things that the Government must do
to improve its presence and to improve India's clout in the world.

I would like to end with a word of thanks for the efforts in Libya to bring back Indians who were stranded, out of
which several dozen were from my Constituency of Kendrapara alone.
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*SHRI C. SIVASAMI (TIRUPPUR): Madam Chairperson, I thank you for giving me this opportunity to speak on the Demands
for Grants of the Ministry of External Affairs.

The prosperity and development of a country is dependent on the good relations it maintains with other countries,
especially its neighbours. This is the basic requirement. But when we raise a question as to whether we have good
relations with our immediate neighbours, the answer is not in the affirmative. We can wake up a person who is really
sleeping, but not one who pretends to be sleeping. We can rely upon friends, but not those who act like friends. China is
one such country whom we cannot entirely depend on and rely upon.

China is objecting to our constructing roads in our border areas adjoining the LoC between India and Pakistan. But the very
same China has gone in for a well laid road abetting Arunachal Pradesh. When China has built up adequate infrastructure
facilities to go against us from across the Arunachal border, we have not provided even the basic amenities needed for our
people living in this side of the border in our country even after so many years because of the unresolved boundary issue
with China.

China has established good relations with Myanmar and also with our neighbouring country Pakistan and China has got a
foothold. Similarly, China has gone all out to reach Sri Lankan Government in the name of extending assistance to
strengthen their harbour and naval base thereby strengthening its foothold there also. Thus, China has established good
rapport with our neighbouring countries like Sri Lanka, Pakistan, Myanmar, Nepal thereby ensuring its strong foothold in all
these border areas apart from Arunachal Pradesh where they have strengthened their military presence. I would like to
point out that this will pose a serious threat to our security. I would like to warn this Government through this august
House

that China has its overwhelming presence across our borders and it is not a dependable neighbouring country and it can
rise against any time.

When it comes to Pakistan, though it talks in terms of holding negotiations, it is not extending any help to the investigations



against the perpetrators of Mumbai attack on 26/11 and is not helping us to hold inquiry of those who masterminded and
remain in prisons there. Pakistan is still encouraging cross-border terrorism. Counterfeit currencies flow from Pakistan to
destabilize Indian economy. Thus, we are not able to maintain good relationship with our immediate neighbour Pakistan.

When it comes to Sri Lanka, I have to point out that we do not know what happened to Rs. 500 crore we gave to their
Government to ensure relief and rehabilitation to thousands of internally displaced Tamils who are still languishing in the
makeshift camps. The ground reality is that the amount has not been properly spent as yet on them and their condition has
not improved and their sufferings have not been ameliorated. Though Sri Lanka shows itself as a friendly country to India,
their Navy has killed 540 of our fishermen and continue with violent attacks on our fisherfolk day in, day out. I would like to
point out that this continuous shooting down of our fishermen is vitiating the cordial relationship we would like to have. In
1974, when Katchtivu Islet was given away to Sri Lanka, an Accord was signed to retain the rights of our Indian fishermen
to wash and dry their fishing nets. It is painful to note that that right of ours has been given a go-by and we are mute
spectators to the ground reality that the Sri Lankan Navy is summarily denying permission to our fishermen to even go near
Katchativu.

Mr. David Cameroon, the Prime Minister of UK, Mr. Barrack Obama the US President, Mr. Nicolas Sarkozy, the French
President, Mr. Wen Jiabo, the Chinese Premier and Mr. Demetry Medvedey, the Russian President, all these leaders who
are the permanent members of the UN Security Council visited India in the last few months. They held talks with our Prime
Minister and other leaders. But all these five leaders who are powerful in their own way could not contribute to ease our
relations with our neighbours in the neighbourhood. This is the hard reality. Though we are extending hands of friendship to
other countries, we do not have real friends. We cannot ensure the safety and security of our students in Australia and also
in USA. No powerful country is coming forward to help us in saving our Indian sailors who have been held as captives by the
Somali pirates. Our neighbouring countries are jealous of our economic growth and we are being targeted as a developing
country and they are nurturing a grouse against us resorting to activities which are inimical to our interests. Our Foreign
Policy must be to build bridges with our neighbours maintaining good relations while taking care to see that we do not
suffer due to the false friendly gestures extended by them. Hence I urge upon the Union Government to evolve a pragmatic
Foreign Policy that will ensure lasting and durable friendship that will be in the interest of our country. Impressing upon you
to take note of this, let me conclude. Thank you.

SHRI NAMA NAGESWARA RAO (KHAMMAM): I would like to express my views and suggestions on the Demands for Grants
of the Ministry of External Affairs.

The total Budget allocation for this year is Rs. 7,106 crore, which is only an increase of 11.50 per cent compared to the
previous year. The increase in the allocation for passport and emigration is only five per cent. This is one area where our
people are suffering. So, the allocation should have been more. People are facing a lot of problems for getting passports.
On the emigration side also, there are a lot of problems. So, for this the allocation should have been more. With regard to
aid and advances, we should target African countries. We should improve the relation with most of the African countries.

First of all, on behalf of my Party and the people, I would like to convey our solidarity and sympathy to the people of
Japan who are facing the second worst crisis in their life time. The Government of India should be in the forefront to help
Japan, which is our friendly country. All kinds of emergency helps should be extended and we should provide necessary
basic amenities to the affected people there.

Our relations with our neighbouring countries, like China, Pakistan, Nepal, Sri Lanka, Bangladesh is not showing any
progress, because of which we are not able to solve the recurring problems and issues with those countries. Chinese



aggression and territorial claims over Arunachal Pradesh is affecting the smooth relations between the two countries. The
number of incursions by Chinese troops into the Indian territory is increasing every day. This is one area about which our
Government should think seriously. The bilateral trade between both the countries is around $ 50 billions. But our problems
over the LAC and the Chinese incursions have not stopped. This is very important. They refuse regular visas and provide
stapled visas to the people of Arunachal Pradesh and Jammu and Kashmir. That shows the level of relationship that exists
between the two countries. We have to effectively deal with the situation. That is very important.

This situation is very, very important with China.

Coming to Pakistan, cross border terrorism, Kashmir dispute, numerous military conflicts are some of the areas which we
are not tackling effectively. These are the long-pending issues. We are unable to tackle all these long-pending issues. We
should be very careful because now we are planning to bring a pipeline of 2,275 kilometres stretch from Iran to India. This
issue should be solved amicably. This is very important.

Now, coming to USA, at present, we are having the Tri Valley issue. On this issue, I met the hon. Minister of External
Affairs as well as the hon. Prime Minister. This issue is not solved. Our students are suffering very badly. They have put
radio tags. Recently, these radio tags have also been increased. Why is not our Government forcing USA and why is not our
Government taking it seriously? Somehow, this is one issue which has to be solved immediately. Otherwise, our students
are affected very badly. & amud smezwr 3 sicft Sft 3t wson awsar g 5 recently, we came to know that about seven or eight
students are in jail. They have attached radio tags on them. This is a very important area. We are a very strong country. I
do not know why USA is doing with us like this. I do not know why we are not able to solve such a small students' problem.
Is it not the total failure of the Government? 3 amud smezrer 31 Radse @w2on araar g that please solve this issue as most of the
students are from my State. I would like to tell you here that about seven to eight students are in jail. This is a fact and
this is a very important issue. We have to help these people.

Coming to Australia, we have seen that one of the girl students was killed yesterday. This happened last year also. I had
personally gone and met the hon. Minister. faforees s of %16 sz 32 I do not know how these countries are doing with
India like this. We should raise our voice. If anybody touches Indians, we should not leave them. So, this issue has to be
tackled properly and immediately.

Lastly, a large number of our countrymen are working in the Middle Eastern countries like Egypt, Jordan, Libya, Sudan,
Saudi Arabia, Bahrain, Kuwait and UAE. The recent uprising and peoples' demand in those countries for democracy and the
Rulers harsh steps by using military to suppress the agitations has led to a major shake up in the political and economic
instability of those countries. This is creating a lot of uncertainties and hardships to our people who are working in those
countries for decades and sending their hard-earned foreign exchange. We are getting a lot of foreign exchange from these
countries. ...(Interruptions)

MADAM CHAIRMAN : Please conclude.
...(Interruptions)

SHRI NAMA NAGESWARA RAO : Madam, I would like to mention here that the hon. Minister has handled the Libya issue
very well. So, everybody should appreciate for the good work done by the Government.

Madam, lastly, I would like to request the Government of India to take a note of all the issues. The most important aspect
is that the foreign policy issue should be taken very seriously. The foreign policy is to be improved. It is because we are not
having good relations with our neighbouring countries. China is attacking all around. Why are they doing? Some intention
may be there. So, as far as foreign policy issue is concerned, it is very important. Our country's protection is also very
important.

Madam, with these words, I conclude my speech.
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SHRI PRABODH PANDA (MIDNAPORE): Madam Chairman, thank you very much for giving me this opportunity.

Madam, the subject is vast —External Affairs. It is not only time is less but also the funding in this Department is very
meagre. So, before touching other points, first of all, I would like to say here that the vacancies should be filled as soon as
possible.

The Passport Office should be decentralised. In every district, there should be a Passport Office so that, very easily, people
can get the passport without delay.

Another important recommendation made by the Standing Committee is that the CVC Report should be seriously
considered from security point of view before awarding the contract to the selected company for supplying the chips for e-
passports. This is a very important matter and hence it should be looked into.

We are discussing this subject in the backdrop of the massive evacuation of Indians from the strife-torn Libya, from the
clutches of the Somali pirates who held the ship hostage. Now, the horrendous earthquake devastated Japan and that issue
is also there. I think the Government will stand up to the occasion, the Ministry will stand up to the occasion and take
adequate measures and steps to save the Indians. I think our Government will have a positive attitude towards the
countries concerned, particularly Japan. The Government of India should contribute as much as it can in this regard.

We are discussing broadly the foreign policy of the country. The foreign policy encompasses safeguarding the national
security as well as tackling the global changes that are taking place such as international terrorism, climate change, energy
security and proliferation of weapons of mass destruction.



First, let me say about our attitude to the neighbouring countries. I broadly welcome and support the attitude of our
Government so far as the neighbouring countries are concerned. In regard to the peaceful steps towards ensuring a
peaceful, secure and stable neighbourhood, India remains committed in its support and assistance to Bhutan for its
development. It is keeping a unique relationship with Nepal with a view to support and strengthen the multi-party
democracy. Already, the hon. Member Shri Sharad Yadav touched the point. I think the Government will take necessary
steps in this regard. It is a very welcome development which is taking place in Nepal. We should express our positive
attitude and help them so as to strengthen the multi-party system in Nepal. Our dialogue at various levels with Bangladesh,
our assistance to Sri Lanka for the settlement and rehabilitation of the displaced people, the relationship with Afghanistan
through regular dialogue are all essential. India remains committed to solving all the outstanding issues through bilateral
dialogue.

In the case of the SAARC countries, the Indian support and substantial contribution to transform the SAARC countries into
a meaningful vehicle and its role in the regional cooperation is very much appreciable.

About the relationship with China, I welcome the Government's effort in resuming the dialogue. Whatever may be the
situation, there is no alternative but for dialogue. As they have resumed the dialogue, I think, whatever may be the issues
like cross-border terrorism or border issues, everything can be settled only through the dialogue process. If such a question
comes in the case of Bangladesh or Pakistan, dialogue is the only method.

So far as Bangladesh is concerned, the transfer of that enclave is a very important issue. I think everything should be done
through dialogue. So, I welcome it.

I think the relationship with China is very positive. Both the countries, India and China, have demonstrated cooperation in
the Regional and Multilateral Forums on global issues like climate change and the global financial situation.

MADAM CHAIRMAN : Now, please conclude.
SHRI PRABODH PANDA : Madam, I am coming to the next point now. Let me complete it. I am not making a speech.
MADAM CHAIRMAN: I know. That is why, I am saying it. Please conclude now.

SHRI PRABODH PANDA : But some negative aspects are there. I do not agree with the speakers who think that the world
is moving towards a unipolar system. But I agree that after the disaster of the Soviet Union, there was an attempt by the
United States of America to transform the world situation according to their own design and that is the unipolar world. But
several power centres are coming up now like the SAARC countries, the European Union, Shanghai cooperation countries
etc. Japan is now suffering from the disaster. Now a new situation is emerging and that is the multipolar world.

In this context, our Government should stand boldly and they should not dilute the Non-Aligned Movement. It is
already compromised to some extent. It is already diluted. It is not proper for us to succumb to the pressure of the United
States of America or move according to the diktats of USA. What is going on in the case of Iran? We have voted against
Iran under the diktats of USA. What is our attitude towards Iran? What is our attitude towards Palestine? What is our
attitude towards the Arab countries? It is a matter of great concern that USA has declared some countries as rogue
countries and they are mostly Islamic countries. So, what is our response to that? What is our attitude towards the
democratic movement in Myanmar? All these points should be clarified by the hon. Minister.

Madam, whatever may be the designs of USA, democratization is taking place and multipolar system is emerging
before us. The peoples in France, Spain, UK, Arab world and Libya are moving towards democratization; not only that, most
of the Latin American countries are also going in that direction. This is the situation. In this context, we believe that India
should stand up boldly to this new situation and strengthen its Foreign Policy which is anti-imperialist in content and also
we should strengthen NAM. With these words, I conclude.
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MADAM CHAIRMAN: Nothing will go on record.

(Interruptions) G€; *

SHRI SHER SINGH GHUBAYA (FEROZPUR): I thank you, Madam Chairperson for giving me the opportunity to speak on the
Demands for Grants under the control of Ministry of External Affairs for the year 2011-123€]. (Interruptions)

MADAM SPEAKER: Nothing is going on the record.
(Interruptions) 3€; »

SHRI SHER SINGH GHUBAYA : Madam, today we are discussing an important subject in this august House.
...(Interruptions)

Madam, the foreign policy of a country reflects the internal strength of a country. The countries which work hard
towards having a sound foreign policy ultimately win in the race for development. There are various aspects of foreign



policy that need to be streamlined and strengthened. We must have cordial and friendly relations with all countries.
Moreover, there is a large Indian diaspora in various foreign countries. The Government must safeguard their interests and
take up their problems with the respective countries. We must rise up to the challenges posed by the rapidly changing geo-
political scenario in the world.

Madam, several Hon'ble members have done the post-mortem of our foreign policy and have rightly come to the conclusion
that our foreign policy has failed to deliver. It has been a fiasco and a flop-show. We do not have friendly relations with any
of our neighbours. In fact, several countries in our vicinity are pursuing policies that are detrimental to our interests. For
instance, our relations with China are tense. We have given Tibet to China on a platter. Nepal has an unfriendly
Government. The Maoists in Nepal are very friendly towards China. Pakistan is another cause of concern. The scenario in
our immediate

neighbourhood is not rosy. We must chalk out country-specific foreign policy. Only then can we protect our interests and
take India towards development. The present foreign policy being followed by the Central Government has got derailed. It
must be brought back on track.

Madam, lakhs of people of Indian origin are residing in various foreign countries. I am happy to note that the Indian
diaspora in these countries is thriving and flourishing. Indians are very hard-working by nature. That is why they have
become successful in their ventures in different foreign countries. However, our foreign policy has nothing to do with their
successes. The passport and visa system in this country is very time-taking and full of red-tapism. People have to run from
pillar to post and more than two to three months are wasted in the process. Many a times, getting a visa takes six months
to a year. This ordeal must end. The entire system needs to be streamlined and made hassle-free.

Madam, a large number of Indians (including Sikhs and Punjabis), travel to various foreign countries like Canada, U.S.A.,
U.K., Australia etc. for pursuing higher studies or for other purposes. However, criminals and racist elements often target
these Indians. They are beaten up, raped and brutally murdered over there. Despite these horrific incidents, the External
Affairs Ministry fails to take up these issues with the concerned Governments in a strong manner. We often claim that India
is a great country. It is an emerging power. It has a large army and it has nuclear weapons in its arsenal. However, we
often act like a soft state. We fail to put a premium on the lives of Indians residing in foreign countries.

Madam, our students are harassed and killed in Australia. Our fishermen are often kidnapped and imprisoned by security
forces of Pakistan and Sri Lanka with impunity. However, the Central Government fails to talk tough with the concerned
Governments. If Indians continue to be targeted like this in foreign countries, a fear-psychosis will grip our people. In such
a scenario, the Indians may stop travelling to these countries altogether. It will not be in the interest of our country.

Madam Chairperson, about 150 people of Indian origin were allowed to travel back to India by our embassy situated there.
However, on their arrival in India, they were told that there were irregularities in their visa. And then, all of them were
deported. Is this the way things should function? The current visa-granting policy of the Government leaves much to be
desired.

MADAM SPEAKER: Please conclude.

SHRI SHER SINGH GHUBAYA : Madam Chairperson, a lot of money is spent by the Central Government on holding 'India
Festivals' and showcasing Indian culture abroad. However, the rich and vibrant culture of Punjab often takes a back seat in
these 'India Festivals'.

Madam, a large number of Sikhs residing in foreign countries have been blacklisted by the Government. Many of them want
to return back to Punjab but the Government doesn't allow them to do so. What is their fault? They must be allowed to
return back to their homeland. When will the Government delete their names from the black-list?

During operation Blue-Star in Punjab in 1984, hundreds of Sikhs had to flee India to avoid repression. They took asylum in
France, Holland, Denmark and other European countries. They are Indian nationals. They want to come back to Punjab.
However, the Government has persistently refused them entry into India. This is sheer injustice that is being perpetrated
on these hapless people. They must be allowed to return back to their homes in Punjab.

Madam, I thank the Government for introducing a Bus Service for Sikh pilgrims to travel to Shri Nankana Sahib in Pakistan,
similarly, the Government should allow the farmers in Punjab, Haryana and Rajasthan to sell their surplus foodgrains to
neighbouring countries like Afghanistan, Iran & Iraq via Pakistan. Special trains should be started for this purpose. This will
give a boost to our trade with these countries and the coffers of India will also gain in this process. The borders at Wagah,
Ferozepur, Hussainiwala and Fazilka can be opened for trade with Pakistan. This business opportunity will give rich
dividends to India.

MADAM SPEAKER: Please conclude.

SHRI SHER SINGH GHUBAYA : Madam, due to the recent turmoil and civil-war in Libya, about 18,000 Indians were stuck up



there. There were 9000 Punjabis among them. There was a grave threat to their lives. The Government has tried to help
them and bring them back home. However, much needs to be done yet. These people have been rescued but they have not
been provided with any help here. These people have suffered in Libya. The Government must provide financial assistance
to them for their rehabilitation.

Madam Chairperson, we claim that India is a great country. However, it is not reflected in our foreign policy. It must be
strengthened. We must have a vision. We must take corrective measures. We must bring our derailed foreign policy back
on track. Only then can the country prosper.

DR. MIRZA MEHBOOB BEG (ANANTNAG): Madam Chairperson, I join my colleagues in expressing our sympathy to the
people of Japan, who have suffered and who are suffering a lot.

What the hon. Members have expressed, I join them because what we mean is that in present day time, when the entire
Arab world is undergoing crises, every Member feels and wants that —perhaps not that we are not doing, we are doing well
— we should do extremely well, we should play a proactive role. For example, if we talk about Libya, there are many
countries including France, Britain and Germany who have taken a leading role. France has even recognized the rebel
Government. Likewise, Britain is pressing for no fly zone and Germany has frozen assets worth billions. So, what we mean
is that we should play a very proactive role when the entire undemocratic world, in particular is undergoing crises.

Madam, I want to make a few suggestions to the hon. Minister of External Affairs and those suggestions are related to the
State of Jammu and Kashmir. In our relationship with Pakistan, our State, the State of Jammu and Kashmir and Kashmir, in
particular suffers the most. As we have realized and as we have been doing all along, there is no substitute to dialogue. We
have to talk to Pakistan. Once we stop doing that, Jammu and Kashmir and the people of Jammu and Kashmir would suffer
the most.

Mr. Minister, I want to bring to your notice a few things. The hon. Prime Minister opened up very important routes, which
link us to the entire world. Like Srinagar-Muzaffarabad road, like Poonch-Rawalakot road, we were expecting that Jammu-
Sialkot road, Kargil-Skardu road will be opened up. But the problem is that a very few people can avail of this very
important opportunity. Visa procedures are so complicated. The trade items, which could have taken place; the trade and
business, which could have taken place between our part of Kashmir and the part of Kashmir, which is under Pakistan's
control is not happening. It has become very symbolic. We would be grateful if you could have a look at it so that our trade
and business, which used to flourish before 1947, would do the same. I need not tell you because after 1947, all our routes
to the rest of the world got chocked. So, this is all the more important that the initiatives, which were taken by Shri Atal
Bihari Vajpayeeji, are continued. When he was in power, he started negotiations with Pakistan. That was the time when we
had seen a very quiet and peaceful Kashmir because the people of Jammu and Kashmir felt that the negotiations are on
and negotiations are taking place with Pakistan.

So, we had a very peaceful period in Kashmir. We hope that negotiation will continue. Shri Atal Behari Vajpayee, if I am not
wrong, had engaged General Musharraf in very serious talks and people of Jammu and Kashmir had a peaceful period, as
was expressed by Shri Jaswant Singh also. But Jammu and Kashmir issue has to be addressed and it has to be resolved. It
was during Vajpayee Ji's time that he had almost clinched the issue with General Musharraf. We wish that you would
continue and take that movement forward. That is important for the people of Jammu and Kashmir.

Our Chief Minister of Jammu and Kashmir has already committed himself because when he visited Pakistan, there
were some Kashmiri youths who met him. They wanted to return to Kashmir again and lead a very peaceful life. I wish and
hope that you would help him in facilitating this process so that the Kashmiri youths, who had crossed over, who want to
come back and lead a peaceful normal life in Kashmir, could return because that is very important.

My last point is that since our State being the only Muslim majority State, I wish that Haj quota could be increased
because always every year there are complaints that more and more people want to perform the Haj. So if this quota is
increased in case of Jammu and Kashmir, it would be a great service.

I am just concluding. While I was coming to this House today, a young Captain, Shajad Wani met me. He is a
Captain. He is flying King Fisher. He told me that his parents are entitled to fly abroad and he can take them abroad
because he is entitled to it as a Captain. His parents were given passport just for one year and now their passport date is
not getting extended. It is not only this but there are thousands and thousands of cases, especially of Kashmiris. Their



cases are pending before you and their passports, which is their fundamental right, are not being granted to them. I would
request you that all these pending passport cases may be expedited so that people of Jammu and Kashmir also visit rest of
the world.

SHRI ANTO ANTONY (PATHANAMATHITTA): Madam, thank you for giving me an opportunity to stand here in this
esteemed august House.

I stand here to support the Demands for Grants of the Ministry of External Affairs. India's image of the world order was
fashioned by the Gandhian and the Nehruvian legacies. Indian foreign policy grew from our sense of civilization and
extraordinary contribution by Mahatma Gandhi and also Nehru Ji's articulation of our civilization and heritage.

I appreciate Prime Minister Manmohan Singh Ji's diplomacy, which respects and follows the Nehruvian legacy. It is about to
ensure a permanent berth in the Security Council for India to underline its emerging role in the world.

I thankfully acknowledge the great efforts to ensure voting rights for the Pravasis by the hon. Ministers, Shri S.M. Krishna
and Shri Vayalar Ravi.

Being the representative of a Lok Sabha constituency, which has the largest number of NRIs in the country, I take this
opportunity to express my sincere thanks to the Government in this regard. Conferring voting rights to the NRIs will help
them to be in the mainstream of the Indian society. I take this opportunity to request the Government to allow the NRIs to
cast their franchise in our embassies abroad. Voting through internet medium is possible in this technologically advanced
era. If the NRIs are allowed to cast their franchise through our embassies abroad, then only the aim of voting rights to
NRIs will realize in its actual sense. Therefore, I request the Government to take urgent steps in this regard.

The mammoth operation of evacuating about 18,000 of its nationals from strife-torn Libya was perfectly completed by
India, thanks to the wonderful efforts of hon. Minister of External Affairs, Shri S.M. Krishna and hon. Minister of Civil
Aviation, Shri Vayalar Ravi.

The Ministry of Overseas Indian Affairs is also in discussion with the Ministry of Human Resource Development and various
State Governments to facilitate the school and college education of children of Indian families who have been recently
evacuated from Libya and even helping the children to get admission in schools and colleges in various States in India.
Various Ministries are perfectly addressing the daily concerns and diplomatic exigencies.

I salute the political visionaries for this wonderful coordination. However, Indian Embassies are yet to come in tune
with the Indian achievements back home. We have to immediately institute a Grievances Redressal Cell in the Ministry
itself. We should also take steps to ensure that complaints or grievances lodged by an Indian citizen anywhere in the world
is properly addressed by the concerned officials appointed in various diplomatic missions. Efforts should be made to revamp
the entire system by instilling professionalism and work ethics. A monitoring cell should be instituted at the MEA to
streamline these grievances cell.

Many a time, our embassies abroad forget the fact that the primary function of any Indian Embassy is to serve the interest
of the Indian Government and secondly to serve the interest of Indian citizens. Our citizens rely on these embassies to get
answers to their queries, provide documents, passports, visas for their travels etc. But a majority of the Indian embassies
miserably fail to address the needs of the Indian community, treating them as second rate citizens. But, this is not the case
when a high official reaches abroad. They are treated to a red carpet welcome and they return home thinking that
everything is functioning well.

I was in the USA in June 2010 as a part of a Parliamentary Delegation. I would like to share a headline news item published
in the USA Today, one of the dailies in the USA in June 2010. A 16 year old girl was taken to the USA by an Indian diplomat
to serve as his housemaid. She had to flee from his house following continuous harassment, 16 hours of daily work,
inhuman working conditions and the barbaric behaviour of her master. She ended up with her traumatic experience in a
New York police station.

Earlier I stated that I represent a constituency which has the largest NRI population in the country. There are a number of
messages sent to me from all over the world mentioning about the functioning of our embassies. I would like to read out
one or two of them. This is @ message sent by Shri Rakesh Kumar from Toronto. It reads as:

"1. The consulate office administration is not organized; poor customer service; less attention towards people
who are uneducated; no respect towards older citizens; never answer phone calls.

2. There is no internet and photocopy machines in the consulate office where general people can use them,
causing inconvenience especially to the old people."



There is another message from Berlin sent by Ms. Kavita. It reads as:

"I am about to have a nervous breakdown, courtesy the Indian Embassy in Berlin. They are sitting on my
passport for two months now. All the telephone numbers lead to answering machines that have exhausted
their capacity and cannot record any message. The size of the passport photos demanded by the staff at the
Embassy was mentioned nowhere on the Embassy website. After having sent them extra by post, the next
excuse is that my passport is somewhere in India. I wonder if they understand my dilemma in a foreign
country without a passport. Unfriendly, incompetent, ignorant and arrogant — that is how I would describe the
staff there. Does anyone know where one could officially complain against this atrocity?"

One more from Paris reads as under:

"Nobody knows when one can call Indian Embassy; nor is there any response from the Indian Embassy."

Likewise, there is one from Washington.
MADAM CHAIRMAN : Please do not read out all these messages. Yes, we understand the problem.

SHRI ANTO ANTONY : A number of messages have come from all over the world. I request the Government to make sure
that the services of our embassies are monitored in a proper way.

In Gulf countries 55 lakh Indians are working and a majority of them is from my State, Kerala. There are tens of thousands
of people lying in a bridge. They are known as Hurub. They escaped from their original employers because of harassment.
The Embassy should take care of them and take steps to bring them back to our country.

SHRI ASADUDDIN OWAISI (HYDERABAD): Thank you, Madam. I rise to support the Demand.

I will start with Pakistan. If we engage with Pakistan, then there is no guarantee that there will be success, but if we do
not engage with Pakistan, then there is a guarantee that we will not get success. There are three reasons why India should
favour a process of reconciliation. So long as hostility continues between India and Pakistan, there will always be a salience
drawn between the Pakistani and Indian Muslims by communal elements in our country. Therefore, to ensure secularism in
India -- which is the corner stone of our nationhood and which is the basic feature of our Constitution -- the sooner we
bring down the hostilities between the two countries it would be good for the survival and for the assurance of secularism.

Secondly, we cannot deal unilaterally with the terrorists in Pakistan because the terrorist networks in India have a
connection with terrorists in Pakistan, and to deal with those terrorist groups we just cannot rely on western pressure. It is
because the terrorist groups in Pakistan are working against the western powers and are also anti-Pakistan. Of course,
there are some elements in the Pakistani establishment who are supporting LeT, but it will be completely wrong on our part
to equate all these rogue elements that the whole of Pakistan is supporting. Of course, there have been attacks on the
Pakistani establishment. The Pakistani establishment has now come to realize that these are rogue elements and they have
now come to realize that there is no difference between terrorism emanating from anywhere. It is a threat to both India
and Pakistan, which the Pakistani establishment has now realized and that it threatens everyone equally. Therefore, the
need of the hour is to move cautiously in a calibrated manner and work towards cooperation and collaboration with
Pakistan in ending this menace of terrorism.

Thirdly, there is no way in which India can come up on the international stage until it resolves its issues with Pakistan. It is
because countries like China will always play on India and Pakistan divide to deny us the place in the Security Council and
to get our place in the comity of nations.

The fourth reason for us to resume dialogues is that we know that US is going to withdraw from Afghanistan. We need to
stabilize our relations with Pakistan. I am sure that US will fail in Afghanistan despite all the proud and loud claims being



made by everyone in Afghanistan. It is the Taliban, which is going to come back. To ensure that how we fight those people,
we have to have good relations with Pakistan.

The three reasons why Pakistan now wants good relations with India are -- One is for democracy because they know that
they cannot defeat India with military. They have to have good relations with India for the democracy to survive and
prosper in Pakistan.

The second point is with regard to the in-differentiated nature of terrorism. I spoke to one Pakistani and he says that : "We
have lost lives in Pakistan and you are losing lives in India", and this Pakistani told me that when he goes to bed he does
not realize whether he will lie in his bed or he will lie in his own grave. So, we will have to leverage this palpable Pakistani
fear of terrorism to promote cooperation between the two countries through their agencies and through the judicial system
to bring the joint threat of terrorism to an end.

There is a convergence of interest with the destruction and death of life in FATA, Khyber Pakhtunkhwa and
Balochistan because Pakistanis have now realized that they are fighting some one else's war in spite of being in the
forefront of the national interest. So, there is a convergence of interest between India and Pakistan to resume their
comprehensive dialogues.

I would like to congratulate, through you, the Minister of External Affairs for taking a bold step to revive Foreign
Secretary-level talks, but this will be an empty gesture unless this dialogue is approached in a constructive and result-

oriented manner. I propose two things for achieving this objective. One is to consolidate the dramatic outcomes of back-
channel dialogue between Ambassador Mr. Sati Lamba and Mr. Tariq Aziz of Pakistan. This was outsourced to us by Mr.
Khurshid Kasuri when I was there as a part of a delegation in January in Pakistan. The consolidations of these outcomes
will facilitate a breakthrough visit by Prime Minister, Dr. Manmohan Singh.

In addition to consolidating the outcomes of this composite dialogue, India and Pakistan negotiators should be
encouraged to have structural dialogue on outstanding issues in an uninterrupted manner so that the dialogue is insulated
from ups and downs of daily relationship. We have to move forward come what may.

Nearly, 64 years have passed since partition took place. There are no people left in Pakistan who share their personal
trauma of partition, and there are very few people left in India who share the trauma of partition. Pakistan now has realized
that India has grown as a secular and strong nation whereas Pakistan is now faced with an inelectable necessity of
recognizing pluralism of Islam. Hence, I feel that we should push for a new era in India-Pakistan relationship and not get
mired in the past. I am pretty much sure that Prime Minister, Dr. Manmohan Singh realizes this, but at the same time I
hope that he does not get stopped by his own elements.

19.00 hrs.

The hawkish elements in his establishment do not stop him. We want the Prime Minister to take this nation forward,
in fact, to take the whole South Asia forward to peace and prosperity.

I would like to quote what Pandit Nehru said when India got Independence. He said, "That India would look upon the world
with care and friendly eyes". I request the Government, through you, Madam, that we need to make a beginning with
Pakistan.

MADAM CHAIRMAN : Hon. Member, please wait a minute. There are still a few more Members to speak; maybe, four
Members. If the House agrees, the time may be extended till the business before the House is completed.

SEVERAL HON. MEMBERS: Yes.
MADAM CHAIRMAN: Hon. Member, please wind up within one minute.

SHRI ASADUDDIN OWAISI : Please give me some more time. On the question of India-Arab countries' relationship, I am of
the opinion that whether the Head of an Arab country is a dictator, despot, or whatever it is, I do not care, as long as my
national interest is served. Let us not get caught in this so-called democratic, democracy promotion. If it is in our national
interest, it should serve us because you have ten-lakh Indians who are working in the Gulf countries. If you talk democracy,
what is happening in Libya now? Whether you call Gaddafi an animal or whatever, he might be an animal, but he is
consolidating now. Nearly 18,000 Indians were airlifted, and I have to congratulate the Government for that. But what will
happen? Let the Government take a definite stand on Bahrain. They should take a stand on Bahrain that they will not allow
regime change why because what has happened in Myanmar is that because of our wrong policy, we have pushed them
towards China.

Now, there is a saying in Arab countries that India's policy with Arab countries is made in Tel Aviv and our policy on Iran is
made in Washington. How is it that we are able to sign Tajikistan-Afghanistan-Pakistan-India gas pipeline, when we cannot
sign Iran-Pakistan-India gas pipeline? Our relations with Iran have become very mediocre. With Israel, this UPA



Government has given in the last six years, US $ 20 million for Palestinian cause, but no one has spoken about the
Palestinian cause. How is it that we have allowed Israel to encroach on Palestinian land? How is it that India cannot
strongly condemn the blockade of Gaza for the last one-and-a-half years? How is it that you are giving US $ 20 million and
you have signed a contract of air defence missile systems with Israel for US $ 1.9 million? What is the message you are
giving? Are you standing for Israel who is crushing people day in, day out? Why do we not talk about democracy for the
Palestinians over there?

Lastly, Madam, I come to China. In 2008, Prime Minister Manmohan Singh went to China. He said, "Let us have a joint
mechanism. Let us have an accord preventing the diversion of Brahmaputra River". China disagreed. If China disagrees and
everyone agrees that China is a threat to India, why do we not start or revive Establishment 22 in Dehradun? Why do we
not play the Tibet card? Establishment 22 is there; let us play the Tibet card because if we follow the history of India, India
was peaceful when Tibet was an independent country. Since Tibet became a part of China, China is threatening us. China is
not only threatening us, but it is cooperating with Pakistan in giving material assistance, soft help in terms of technical
advice from visiting Chinese scientists to Pakistan nuclear programme. According to the experts, the day is not far when
China will be passing designs and materials for hydrogen weapons. My request to the Government is let us give Brahmos
missiles to Vietnam. You mention Vietnam to Chinese, you will see their reaction. It is high time that India should give
Brahmos missiles to Vietnam. Until and unless we see eye to eye with China, this all talk of trade of one billion is a skewed
development because China is exporting 90 per cent to India, but what are exporting to China? It is high time the
Government takes a stand and the Government must strongly say on this Palestinian issue. The passport office in
Hyderabad is the highest earning passport office, but there are many vacancies over there. I request the Government to
look into this.

*SHRI CHARLES DIAS (NOMINATED): Respected Chairperson,

I am thankful for giving me an opportunity to express my views on the Demand for Grants under the control of the Ministry
of External Affairs for 2011-12.

Our country follow healthy relationship with other countries especially with our neighbours. This policy has to be followed
and we have to keep on developing more cordial relationship with our neighbouring countries.

Regarding the Indians working in Gulf countries, they have to maintain close contacts with our embassy in their respective
places. It has been reported that both the embassy and the Indians work abroad find it difficult to get their problems
redressed through our embassy because of lack of sufficient staff. This aspect has to be looked into in the light of the
recent developments in Libya. I would request the hon'ble Minister to take necessary steps to post sufficient staff at our
embassies in Gulf countries.

SHRI ARUNA KUMAR VUNDAVALLI (RAJAHMUNDRY): Many of my colleagues have already discussed about this matter.
This is regarding the Tri Valley issue. This is a matter which I thought was over because in the first week of the Parliament
Session, my colleague, Shri Rajagopal, has mentioned this. They are treating us like criminals. Most of the people who went
from here to the Tri Valley University, San Francisco, are from lower middle-class and poor families.



They borrowed money and went there. Their parents are under the impression that these people are doing
something there and they will earn in dollars and give rupees to us and we can happily live rest of our lives. Now some of
these people are in jail. It is very unfortunate because notorious criminals are treated like this. They are having these radio
tags to their ankles. Still about twenty students are having radio tags to their ankles. I do not understand this. The visa will
be given by the Government of America. The Government of America has accepted that these people can be admitted in
the Tri Valley University. That is why, these people got the visas and went there. If that University is a sham university, a
bogus university, who is responsible for that? How can they make students responsible for that? It was mentioned by my
colleagues Shri Nama Nageshwar Rao and Dr. Raghuvansh Prasad ji also said about this. But why is it taking so much
time? I am not able to understand this. About 1500 students are there, out of which from my constituency, there are more
than 100 students. Yesterday night, they called me at 12 O' Clock night and were crying up to 2 O' clock in the night. Both
girls and boys were crying. They were saying, "please do something for us. We cannot come back. We have only one
alternative to finish our lives or to live here like a worker. We are not able to do even that because of our ankles." So,
through this House, I want to request the hon. Minister about this. Even though he went out, I think he will be coming
back.

MADAM CHAIRMAN : Yes, he will be coming back. You carry on. You have made your point very well.

SHRI ARUNA KUMAR VUNDAVALLI : The American advocates formed an association and they wrote a letter to President
Obama and I would like to read just one paragraph. It says:

"Just recently, Immigration and Customs Enforcements agents raided Tri-Valley University in Pleasanton California

for issuing invalid form 120 visas to hundreds of international students. The US attorney's office alleges the owner of
Tri-Valley University in Pleasanton used the unaccredited school to charge foreigners millions of dollars in tuition fees
and help them obtain student visas to stay in the United States. Yet despite the fact that these students are victims
of fraud, ICE is treating them as co-conspirators in this massive crime."

This is not said by our students. This is a famous law firm in San Francisco. It further says:

"At the moment, many of those students who took Tri-Valley courses risk being deported if they are found to be in
violation of the immigration status. This is despite the fact that they were issued valid US visas by the American
Consular officials. It is highly unlikely that the majority of the students had any idea that they were enrolled in a
sham university. Most of the students enrolled in the Tri-Valley University simply wanted to improve their prospects
in life and ensure themselves a better future by doing so. Unfortunately, all these students are being treated as
potential criminals despite having no intention of defrauding any rules of the United States Government."

Madam, I just wanted to request this House and through you the hon. Minster, who is not present, that this is a very
serious matter which has to be taken up immediately. We cannot make our children, poor boys and girls cry there. 1t is very
pathetic. I think the entire House is in support of this. I request the Government to immediately respond to this.

SHRI HASSAN KHAN (LADAKH): Madam, I do not want to repeat about any Government policy that has been
touched. But I would like to specify some points regarding the developments in my region.

I rise to support the Demands for Grants of the External Affairs Ministry. I would like to point out some serious issues also.
The activities and claims of China in Ladakh is increasing day by day. It is a fact that China and Pakistan have jointly
stepped up their activities across the border on a massive scale. China is in illegal possession of 37,000 square kilometres
of Indian territory in Aksai, Chin area and Pakistan has ceded 5,800 square kilometres of land to China in Honza area of
Gilgil. Thus, at this time, China is in possession of 42,180 square kilometres of land of Jammu and Kashmir State.

They have not stopped their expansion policy and strategic connectivity and deployment to that extent only, and at present
they are building railway line Gawadar Port in Balochistan through Aksai — Chin and Baltistan and Gilgit along our borders
for which 10,000 Chinese Army men are at present working there as border workers. There are also reports that in
Baltistan and Gilgit regions in China they have constructed 22 tunnels in the name of road and highways but our Defence
expert believe that these tunnels can be used for storing missiles also.

China and Pakistan has made all weather proof roads and highways on their side along our border but on our side, all land
routes remain blocked for more than six months in a year. China and Pakistan have also built airports near our borders and
also in the rear with all capabilities. China and Pakistan are also engaged in construction of mega power projects in Gilgit
and Baltistan. I need not elaborate full activities here but we must wake up and start all necessary measures starting from
reliable connectivity and communication in our part of the border region.

At the end, I would like to tell a common feeling that India's policy towards Iran is dictated by America, which is the most



unfortunate change in our policy when Iran is the most friendly country of India.

*SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): Thank you for giving me an opportunity to express my views on
the Demands for Grants of the Ministry of External Affairs, for 2011-12. It can be seen that the total budget for the Ministry
is Rs.7,106 crores. This is an important Ministry in the Government of India as it plans India's foreign policy with various
countries across the world. It has been rightly said, we seek a global order in which India's interests are assured, the
autonomy of India's decision making is safeguarded which helps India in rapid, sustained and inclusive socio-economic
development of the country. I express my gratitude to the UPA Chairperson, Shrimati Sonia Gandhiji, hon. Prime Minister,
Dr. Manmohan Singh and the Minister of external Affairs, Shri S. M. Krishna garu for making Indian foreign policy a firm
commitment to our core national values with dynamic adaptation to change in the international environment for peace and
brotherhood. India's commitment to close and good neighbourly relations, with all our sub-continental neighbours is based
on the fundamental principles of equality and mutual respect

I also thank the Minister of External Affairs for maintaining close ties with the immediate neighbours and also to work with
other SAARC member countries to transform it into an effective organization for regional integration.

On the green house gas emissions conference at Copenhagen, India has taken lead to reduce the carbon emissions. I
thank the Minister for the same.

It is good to see convergence of interests on issues such as Doha Round of WTO negotiations, climate change, global
financial crisis etc., between India and China.

Being a member of the Official Language Committee, I suggest to the Hon. Minister of External Affairs to implement
Hindi in all our embassies abroad in letter and spirit. Not only that his Ministry should also strive to make Hindi as one of
the universal languages. Hindi is a symbol of Indian culture.

A lot of foreign universities want to set up their campuses in India. I welcome this step. This will expose our Indian
students to the best education. Not only that our Indian students are also going abroad and studying there. But at the
same time they are facing problems from anti social elements. Sometimes they are being killed, harassed and abused. The
hon. Minister should take up these things with the U.S. Government, Australian Government. Parents of the students are
taking loans and sending their children for higher studies abroad but these unfortunate things are happening. As a result
they are not able to repay loans.

There are a lot of irrigation projects, power projects and thermal projects which need cooperation our neighbouring
countries in the subcontinent. I am sure, the hon. Minister is taking these issues with the concerned countries.

Regarding nuclear power plants and after the nuclear crisis in Japan, 1 am sure, sthe hon. Minister is concerned about
the proposed nuclear plants in India. He should ensure that no nuclear accident takes place. Unfortunately, if anything
happens, the Government should assure the people that they are there to take care of the security.

Regarding visas and passport issue, the Ministry should make it more efficient and smooth. People are facing lot of
problems in getting these things. There should be a time frame to issue these things.

NRIs who come to India for marriage purpose, should be registered. They promise visas for their wives, but after going
back they deliberately avoid their wives. NRIs with malafide intention should be punished and recalled back to India and
their marriages should be registered. In case of any default, they should be called back to India immediately.

Regarding Chinese dolls and other foreign countries dolls available in the Indian market are toxic. The Government
should ensure that these dolls are not dumped in our country. Suitable action should be taken against violators.

I do hope the hon. Minister would take up India's cause for a permanent seat in the United Nations Security Council.

I am sure, the Hon. Minister would take necessary steps to strengthen Non Aligned Movement, Commonwealth
Countries, SAARC and would take necessary steps to propagate peace and brother among the comity of nations in the
world. With these words, I support the Demand for Grants of this Ministry for 2011-12.



SHRI J.M. AARON RASHID (THENI): I rise to support the Demands for Grants of the Ministry of External Affairs. Our
Government is exceedingly doing well in the sphere of external affairs. We have established very good relations with almost
all countries.

MADAM CHAIRMAN : If you have written speech, why not lay it on the Table?

SHRI J.M. AARON RASHID : Now, I would like to speak in Tamil. I have already given a notice requesting for the same.
MADAM CHAIRMAN: No, you can lay it on the Table your speech.

SHRI J.M. AARON RASHID : I have already given a letter requesting for speaking in Tamil. ...(Interruptions)

MADAM CHAIRMAN: No. Not now. I have given you only one minute. If you want to say something in one minute, say.
Otherwise, conclude your speech. ...(Interruptions)
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MADAM CHAIRMAN: You have not given any notice in this regard. You can speaking English well. I know that.
...(Interruptions) You have not given notice. Please understand. If you want to speak, speak within one minute only.

SHRI J.M. AARON RASHID : A lot of fishermen are fishing in and around Katchattheevu area, which formerly belonged to
India. Now, there is an Antoniyar Church. Previously, a few thousand people used to go there. Now, the Government of Sri
Lanka had restricted them to 2,500. Earlier; the festival used to go for three days, now, they have restricted it to one day.

Sri Lankan Government used to issue 10,000 Visas, now they are giving only 2,500 Visas. Next year, they may reduce it to
only 250 Visas.

I am bringing this sort of problem to the kind notice of the Minister of External Affairs. In Sri Lanka, there are about
300,000 Displaced Tamilian Families and I would request the hon. Minister to take much interest in this issue by sending
External Affairs Secretary to Sri Lanka. While sending the Delegation, the Government should also send the MPs from Tamil
Nadu to assist the Delegation in their activities.

Being a Muslim Member, I would like to say that quota given to every Member for Haj is very small. There are less than 30
Muslim Members in the House. I would request the hon. Minister to increase this quota to minimum 100 persons for every
Member.

MADAM CHAIRMAN : Shri Balkrishan Shukla.

SHRI J.M. AARON RASHID : Madam, please allow me to lay the rest of my speech on the Table of the House.

MADAM CHAIRMAN: You can now give it to the hon. Minister but you cannot lay it on the Table of the House.

SHRI J.M. AARON RASHID : I have not even completed it.

MADAM CHAIRMAN: You cannot have both, that is to make a speech as well as to lay a part of your speech. I am sorry.
SHRI J.M. AARON RASHID : Madam, please allow me to lay it on the Table of the House.

MADAM CHAIRMAN: No, you cannot.
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SHRI HAMDULLAH SAYEED (LAKSHADWEEP): Respected Madam, thank you for giving me an opportunity to speak on the
Demands for Grants of the Ministry of External Affairs for the year 2011-2012. When we talk of External Affairs, it deals
with India's foreign policy and India's relationship with its neighbouring countries and other countries. The boundaries of
our country have to be protected from external aggression and it is to be ensured that our sovereignty is not compromised
at any cost. The Government of India is doing everything that it can to ensure that the sovereignty of the Government of
India is protected and also to ensure that we have friendly and cordial relations with our neighbours. I would shorten my
speech because of paucity of time.

The first aspect that I would like to take up is with regard to the United Nations Organisation. The United Nations
Organisation stand for peace keeping, for development and for human rights.

Madam, India has been elected as a non-permanent member of the Security Council after a gap of 19 long years. It
symbolises that the Government of the day is committed to have a good foreign policy and to have good foreign relations
with other countries. India got 187 votes out of 190 which were polled for the United Nations Security Council non-
permanent membership election. It has created a record of having the highest votes from all the five non-permanent
members who have got elected. Amongst them, India has got the maximum number of votes. This symbolises that really
the Government is doing enough. But there is no room for complacency and we should further enhance our relations with
foreign countries. The heads of P-5 countries, namely, UK, US, China, France and Russia, have supported India's permanent
membership of Security Council. Therefore, I would also like to state that India is the largest contributor for peace-keeping.

MADAM CHAIRMAN : Now this should be your last aspect.

SHRI HAMDULLAH SAYEED (LAKSHADWEEP): My second aspect is SAARC. India has represented in the 16t SAARC

meeting which was held in Bhutan. It coincided with the 25t anniversary of SAARC. It is basically an association for
regional cooperation for economic development, to combat terrorism and to ensure that there is a strong policy for climate
change. But the Government of India has also ensured and categorically stated that it will not adhere to legally binding
emissions.

I would like to congratulate the hon. Prime Minister and the hon. Minister of External Affairs for taking pro-active



measures to evacuate the Indians from Libya and other Middle East countries. Around 16200 Indians were brought in a
fortnight's time from Egypt and 1200 nationals from Tunisia and other countries. Therefore, this is a commendable step
that has been taken by MEA.

There have been Extradition Treaties and mutual legal agreements with other countries. With Malaysia, Azerbaijan
and Indonesia, these instruments have already materialised. This would ensure that the persons who are sentenced they
can be brought back to India.

With these words, I support the Demands for Grants relating to the Ministry of External Affairs.
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Madam, I would like to know from the Government of India what pro-active policy actions have been taken so far towards
the very dangerous and very detrimental policy approach adopted by the Government of China against India. ser 336t srea
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border fence between India and Bangladesh. But how long will they take to complete the construction of the border fence?
It is very unfortunate...(Interruptions)

MADAM CHAIRMAN : Nothing will go on record.
(Interruptions) €} *
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MADAM CHAIRMAN: Now, the House will take up zero-hour matters.



